Calling Attention to
Matter of Urgent
Public Importance

‘Mr. Speaker!

concerned, those persons in charge
evidently want a proof, a certificate.
The hon. Minister has just now assur-
ed the hon. Members who have rais-
ed this point that if individual cases
are sent to him he will look into
them and that the Chief Electoral
Officer has been asked to tour pround
on the spot to take charge of all these
various matters,

Shri Tyagi: My poin! is quite differ-
ent. I only wanted to have one clari-
fication as to whether the local Gov-
ernments are entitled to freely, inde-
pendently, without taking the sanc-
tion of the Election Commission, im-
pose any tvpe of conditions in this
matter.

Mr. Speaker: It is clear. But
when a man wants to have proof
whether a person came from Pakistan
or was here, what can the Election
Commission do?

S8hri Tyagi: They should take the
sanction of the Election Commission
first.

Mr. Speaker: Every time? Whe-
ther Shri Tyagi is a refugee or not,
etc.? It is impossible for them,

Shrimati Renuka Ray (Malda): If
it is recognised that a refugee certi-
ficate is enough and somebody pro-
duces it, that should be enough evi-
dence and there should not be any-
thing more required.

Y. S aker;: The hon. Minister
o o bLsweree. He savs if there
are andivicaad cases they may  be
brought to his nolice and that he will
issue gencral instructions also. If
he finds that a similar instruction has
been given—that a cortificate is
necessary—he will look into that
atter.

Shri A. K. Sen: In fact, if this had
been brought to my notice earlier
that the head of the family is en-
rolled and yet those whe belong to
the family are again asked to pro-
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duce certificates—and it is well known
that these migration certificateg can-
not be produced now after the lapse
of all these years—the Chief Election
Commissioner has himself been to
Assam and I would have asked him
to make specific enquiries about it,

Shri Manean (Darjeeling): May 1
submit that similar difficulties are
faced by the Nepalese also? Those
who were in the voters' list of 1852
and 1957, they are also being exclud-
¢d and tney 2,€¢ being asked to pro-
duce the citizenship certificates in
order that they may be enrolled in
the voters’ list. This is a very
serious situation. It obtains only in
Assam.

Shri A. K. Sen: The Nepalee
sufferer is as much as sufferer as the
Bengali sufferer and, therefore, if he
has sufferdd—both of them— from
the same inconveniences, which are
not warranted by law, that will cer-
tainly be looked into.

Mr. Speaker; The hon. Member will
being these matters to the notice of
the hon. Minister,

12.29 hrs.

RAIWAY BUDGET—GENERAL
DISCUSSION—contd.

Mr, Speaker: The House will now
resume the general discussion of the
Reilway Budget. Shrimati Krishna
Mehta was in posession of the House.
She may continue her speech.

et g R (ow A
wTefI): e R, dar v &Y
®F %gr 97, ¥ |A TAEY § 4R
TR ot oW A AW oI e
& fad

Mr. Speaker: When will the Minis-
ter reply?
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The Minister of Railways Shri
Jagjivan Ram): On Monday.

sfaft g Sga - ARG,
faamom FoEE @ TR AT ¥ W9
1 FME GITT FTAT 971 HATGA &
arrq aga & arear ff 1 fawre
¥ gg S%oo M A FW OFE
o veoo T IFE FATETA WTT
oty 1 ®9 teve ® fowmt &
A = A faeft 33 QU
AarA A | a8 AF ¥ 9=,
AR FEwwE FT AT 69K
ST FT 77 &F &7 J 99147, T |9
wfeareat Wa woreg & A Y

T HAFE A TW AT TR
FUTT quq fgraat = e |
&% w7 ¥ fog =t fem 1 Aoy woely
fama # @ gow aom Tt
g 3w vy 9« fr ga fgma) o
et & fag #0€ Ty @9 fRu
T A AT T FTE T AT
) foey forg e fear ar 1 & a7 oy
Fgfar a8 @ vt 5 ag ow-Frwfie
N FAT F AT OF qGA € 99T
g whagafe aup A
AT ff IEH ArEArEITET @ AT
® ang qe o7 faar ar | & A g
fis 3w awg ag T gEaT @, foew
TEFT K FTAT WA g
qely ff | o oft g AW Am
go § Forad Ae-qve A<t & ferey gen
¢, w A w2 | g i A s
¢ fomw) wgr o ¢ o YR 2w
v Afew g aa HX g g N ar
W GgAT ®I 1 WY A% I w;
T et s g

™y W aw gAew w1 &

wfa wb o axg oy v oe o oY
B, T7q 39 arX fram W A & AR
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feamr ¥ gg w6 & 1 79, e § #-
7 fafreeT qrga & smaam A dije
IEY AYT  FIGA AT FAAT & A<
T OFOW X qANIC 9 | AT IAET
ST §9 a9k 747 97 | Iq¢ faw §
AT qqT I9F a1 ) awrs
g 1 T wegaArr ot 2 g

12.32 hrs,

[SHRI JAGANATHA Rao in the Chair)

feT wIor o AndgI-wINT  ATEA
St fiF g § e A § i ol
w7 W wrar & gea § e s
A g% AgT AT IFAF ATEA 6T K7 O
@ e 1 8 fEus-vE & 9w
oz § s wq Wiy W oI
ae & fag aff o o, ey
Y QeYE-So ¥ FMZT ¥ WYY
TIUT  H AT ¥ ATE I AT |
A7 (8%0-%3 ¥ WYX qWT WA F
T o oft & wgr e frard qwadfa
v ¥ srfers sroar A #
*r sy forrey s veo W R
7 AgT-TeT O ATy § e oy
1§ I ¥ FAn qg s Wl
g f& art s # yeo dfra el
A % Qv 2 forew @ g
fecd & ¥ ¢ i amew wdy §
¥ a1 qg pfy e frrd dvor # a0
qg v¥o MA ATEX TATA ¥ TrwAT §
Y WEy Y TR ATET TiwT T
gfamw fegr o wifgg o wf
E%Y ¥ w9A wraw & ¥Amay a7 f§
@t graay & ATATgT-EENT HTET €Y
TP T ATH AW ATAT QAT
faqg & Ivw wmx ot g @
are § ¥ 71y AW fadgr § fx g
N gx wg7 § & ammane @ gERTeT
fawifcr wo & ford srefeme arw oY
g ; @ A waw i i g
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[shaet For 770

T el ®Y qEe7 ae 5T gg fear
ome fe frerdy dorar F g aF I
N T o WA Y A T
orgft | TWE aga wgd FT FW
g T wg #Y ST F1 aga qdw
fm WX % ag fer off &
oram  fe o a® gard o He A
AT #Y aE g A faar @ }
wafs 2@ A 970 W G TTEA faarg
ot oY & 1 S #r wEer & froEw
w4 T ATET ALY &Y vy

IqE wATAT w1 F qg A WA
feardht g f& sopFndfic & ot =R
e aATdY S g wre 9 A
wift | " g fF =T awE o
¥ F@ UM u aga Iafa w3
W e e vifz aga & faae
A ag g oA & g W EER R
fgem sy } fr Fograa & o s
WTNEIE W I § T § Ian
AET  WE U A9 & fag w iy
o IHY AP FAAT  gFAT § Wi
oft IWa § Fgar gy 7 T
T | T Wgw) aga wqEw 9%
gem 1 @ g Aq o o gew
w3 wfed |

Y A & g e g
¥ &l E TR grwr agy '@
T 1wl 37 A g § Ty gy
dwr Wt T T IR 1 A T e
T @ | $ & wedY aow ¥ Wi gt
W oA AT ¥ g fawm
famft § fe y@ o T @ wT W@
wE R AL FT) qZ e ¢ v agw
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Ffe s ft s F TMEF
TR i #rE FrAR g § 1 2
WA ¥ A Geae e ¥
fos e ferom dgaa @ § AR
JEy IR Ordr aga wogd fae
ot } 9w aF gWIR TG W A&
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) Ay g AT o Y &
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19X AL a% A& a7 qF7 | G, X
are st 7, afET T8 o ¥ Irdev
fF um gg awe =g ¥ oW fad
T F w 9% g1 T8 399 A A0
T o ag ¥ A & o faet &7
™ &I ag ¥ = & v wv oA
T® ¥ ag g aw afear o+ g
¢ e X e § fe owo At
¥ fag oet =T £

N WE AN GER Q@
Ja%  fom it F ardre feo fem aft ®
Tt | 8 tee-to A o ¥
wrw Hrav} fe faerom § o o
FREMAT  ATAfTIET & w7 A%
qgw may o tey ey f Sfe
dre wesg A fPmdme gud
teYo FIEA TS gaT X1 FW A
took (Mt I aF & 1 T 7y
§omEw ¥ AT ¥ @ard vl &
TR ¥ gl daefis A ¥
qeg a1 39 ¥ Aoz g T
1 Y ST WY S T ¥ fade ®
a1 avérs fag famr a8 @ a5 1 32
gy et {1 & wr e g feeht
aE OO ur el gl
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Wl T ARG IR T A
gT &1 o7 g mfedt § arfai
F e o f g femrmr ¥
e o FowEh e omh Rt fe
T AT IITEY AT 2N R ATAEAT
21 FA-TN 27 307 & 5 mrfea o gy
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A oF I ™ W s 24T i
qT T ATE =y A frar wvam
qF AT F9AT F7 qg A& WA g
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N g A A feEf ok s
¥u fraza § e 9 s a6y
o N ¥z W fed qeliy
AT T A QU HL | AX A
frnfaat & 9t g7 qaw & AraAd 6
W AT ® gmT @ §
woarn g & W

I Tag W fear 91 oW
UH W JE-FTi S W
fear a1 If aQ0F & ww @WH
qu s & fag fecana &)

Dr. Krishoaswami (Chingleput):
An unfortunate trend that is visible-
in recent debates on the railways is
the studious attempt made to brush
aside all regional] demands on the-
footing of their being not commer-
cially profitable, or of having a low
priority. I am not one of those who
brushes aside commercial criteria.
But let us apply this test to the
investment that hag been made in our
railways in recent years, and ask
ourselves the searching question
whether this investment has bcen
well directed or not,

During the Second Plan, as my
hon, friend the Railway Minister
pointed out, the expenditure to be
incurred is of the order of Rs. 1,121'6
crores. A substantia] portion of this
investment ls fed from the genersal
exchequer, It is about Rs. 830 or
Rs. B40 crores. Part of it is from
the depreciation reserves. A third
portion comes from external gources,
to the tune of Rs. 332 crores. The
funds allotted from the general ex-
chequer have to be paid for at the
rate of 4-25 per cent. The utilisation
of depreciation reserves reflects the
normal ploughing back of funds of
a good business enterprise, But let
us realise that Rs. 332 crores is a
contingent liability, and in judging
the solvency of our rallways, we will
have to take into account their capa-
city to pay back this amount that
has been borrowed.

Viewed in this perspective, the
crucial question which will have to

A7%%
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[Dr. Krishnaswami]
be faced is this: With the existing
shortage of resources. are the rail-
‘ways utilising their allocated re-
sources to the most advantageous
use? With the existing rate struc-
ture, I must confess that not enough
will be earned to pay our way fully.

My hon. friend, the Minister of
Railways, in an elaborate justification
of transport performance, has pointed
out that the railways can take credit
for what has been achieved, I yield
40 none in my admiration for rall-
waymen, and I am glad that the
Railway Minister has paid his tribute
to the administration for the manner
in which it has solved certain pro-
blems,

The hon. Minister remarks:

“This increase of 50 per cent in
ton miles has been handled with
additions only of 29 per cenl and
26 per cent in the wagon holdings
and in tractive effort of loco-
motives respectively. This reflects
the increasing operational effi-
ciency of the Railways.”

‘But 1 would like this House to advert
to an important aspect of this matter
‘which it should not leave out of
account at all. The mere fact that we
are carrying more ton miles is not an
adequate or a complete justification
of our transport performance. If
railways are a service which have to
be paid for two necessary criteria
have to be taken into account. First-
ly, is the service able to pay its way
at current prices? Secondly, is the
available capacity used to the full in
all sectors and throughout the year?
With full utilisation and at existing
rates, are we able to earn enough and
lift most of the traffic’ I am certain
that due to considerable experience
in handling traffic we have effected
improvements in the constructional
costs and maintenance of way and in
the cost of haulage, but much more
remains to be done, and it is no use
patting ourselves on the back and
saying that the railways are extreme-
ly efficient,
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1 should like to put this question
to the House. If we are not able to
pay our way—angd in certain cases we
may not be able to pay our way—it
is the House primarily that will have
to ask itself this question: on what
principles should we subsidise the
railways? There may be political
considerations, there may be strong
regional considerations which have to
be taken into account in the interests
of emotional integration of the coun-
try, in deciding on the degree of sub-
sidisation.

My hon, friend has said that rail-
ways are a public utility., What do
we mean by saying that they are a
public utility? The general assump-
tion is that the railways, because of
their monopoly position, should not
utilise it to disadvantage, and act in
a manner which shows that they are
not a public service undertaking. It
does not mean that the railways
shuuld bg a philuntkropic organisation
in the least.

I should like to deal with some of
the aspects of the loans that have
been given. There is a song and a
dance that is made by some of the
experts in the Railway Board by
suggesting that 4-25 per cent is high.
I do not say that it is only the Rail-
wiy Doard :hat siys it. Many of
the public sector industries have also
made a song and a dance about it, but
I should like to ask a very simple
question. If today the Government
of India is borrowing at 4 per cent, it
is not because lenders are willing to
advance loans at 4 per cent, but
because the Reserve Bank takes most
of these loans at 4 per cent,—in other
words, because there is a considerable
amount of deficit financing in our
system.

Let me make my position very
clear. I am not against giving a
subsidy to any public enterprise, but
let us give it not unknowingly. Let
us realise what we are doing. and let
subsidies not become a built-in ele-
ment of our economy. It iz on this
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principle that we should view certain
aspects of railway development, some
of the new connections that have
been made to the Bhilai steel plant
and the other areas, where our Rail-
ways have to lift coal or possibly
transport steel.

I should like, with a great respect
to my hon. friend the Railway Minis-
ter, to point out that I am in total
disagreement with him when he says:

“The financial benefit to the
nation in the freight bill is only
one item of such indirect contri-
bution. In the matter of employ-
ment potential, it should be
appreciated that large numbers of
persons are employed by contrac-
tors performing Railway work and
by the numerous manufacturers
of various types of railway equip-
ment, All these do not figure at
present in official statistics.”

Which is the enterprise that cannot
claun to make the same type of
indircet contribution to the economy?
For my part that argument js least
convincing, and I wish it had been
left out of account in the Budget
speech altogether.

From the point of view of policy it
may be admissible to transport cer-
tain articles which are in the export
trade at cheaper rates, but let us
realise that it is a matter of really
social policy, and these reasons have
to be stated before Parliament, so
that final approval might be given to
it. But not all subsidies are of the
same order. I have grave doubts
regarding certain aspects of railway
devclopment.

The transport costs, even in the case
of our stee] plants, must, in large
measure, reflect the economic calculus,
and if Parliament knowingly says,
“Lat us bear a pottion of the costs,
let us share to a certain extent the
transport costs”, then it would be a
different matter. And it is a thing
which will appear to be and also give
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us a proper appreciation of what is
happening.

Now, what is the justification of
our having an air-conditioned janata
train, which today is running obvious-
ly at a loss? One would have thought
that from the point of view of sub-
sidisation of traffic, it would have been
preferable to have an air-conditioned
freight train for carrying goods of
perishable qua’.lty ifrom one end of
India to the other. Particularly, in
these difficult days, when the cost of
living is mounting up, when, as every
economist realises, the rise in cost of
living is due to the rise in prices of
food articles as distinguished from
cereals, it may be important to con-
sider the advisability of having such
air-conditioned freight trains running
but certainly not air-conditioned
janata trains for keeping, shall I say,
the most vociferous sections of our
community silent? That itself may
be welcomed, but it is too high a price
to pay, by running a subsidised air-
conditioned janata express.

There have been many of my
friends who have been saying that
when we put forward demands in the
south for more regional development,
we are not aking account of commer-
cial criteria. But why should we not
feel neglected when there is waste
occurring on this scale? Why should
it not be feasible not only to have
electrification from Madras to Vridda-
chalam, but also electrification from
Madras to Jalarpet or to have a
Salem-Bangalore railway link, which
would certainly bring in higher com-
mercial returns and which would tend
to link the industrial belt area in the
South? We ought to, and 1 respect-
fully suggest to my hon, friend the
dynamic Minister of Railways that he
should take a fresh look and a new
look at railway policy so that he
might alter his perspective.

My hon. friend the Rallway Minis-
ter—it is not my desire to be criticial
of all that he has said, but I think
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that on some of these matters he has
been tripped up badly by his advisers
—has pointed out on page 3 of his
speech (and it is an important thing
which I should like to bring to the
notice of the House):

“There are also other pertinent
considerations; a noteworthy fea-
ture is that, during a develop-
mental period involving heavy
increases in capital investment,
even certain completed works on
which capilal expenditure is
booked in a year will not be
adequately remunerative unit
after they have been in use for
some years. This applies in
greater degree to works in pro-
gress at the end of a year but not
brought into use yet.”.

Certainly, this is a very logical argu-
ment, but there is a danger of over-
looking other aspects of logic and
over-emphasising this aspect. That, I
think, is what has occurred in the
budget speech, and in the papers that
have been supplied to us by the Rail-
way Board.

I ask two questions. Firstly, what
is the proportion of this investment
to the total? Secondly, even if we
are unwilling to state facts in public,
vet, when we are drafting our policies,
‘et us bear these facts in mind, There
sre large amounts shown in our
records and in our budgets, of invest-
ment at “original or historical” cost
For instance, the amount of Rs. 1,500
crores there in the Railway Budget
practically represents the amounts that
have been invested at the old “origi-
nal or historical” prices, If they are
now revised So as to bring them in
conformity with present values, we
can ask ourselves the pertinent ques-
tion: What is the rate of return on
capital investment that we would be
getting? 1 am only asking that this
is a matter which ought to be taken
into account. Even if we are not
willing to face these facts, let us at
least consider some of these things, so
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that we might be in a position to find
out whether we should extend some
of these investments both from the
point of view of social benefit and
from the point of view of commercial
profitability. In many instances, the
commercia] benefits and the social
benefits tend to be in close unison.

Here, let me advert to a particular
aspect of railway policy which has
caused considerable disquiet not only
in the south but in many parts of
India but we do not seem to realise
that the railways should not be con-
sidered to be only a monopoly. We
have to take into account the fact that
there are investments in roads which
are very important, and which ought
to be viewed not as a rival to one
form of transport but as a comple-
mentary thing which has to be tuken
into account. But, along with the
investment in roads—and today most
exponents of the Road Congress only
emphasise  greater investment in
roads—there is another, and a more
important issue, that will have to be
faced not only by Parliament but by
the various State Governments, an
issue of very great importance. What
is it that we are going to revise rates
of taxation of vehicles and of even
diesel 0il? I do not wish to go into
the various aspects of the indirect
taxes which have been imposed by the
Finance Minister. I shall take them
up on another occasion. But, as a
result of the illogical policy that we
Lave pursucd, many of our trunk
roads are under-utilised. The magni-
ficent Mysore-Bangalore trunk road
is today hardly utilised, and the
reason is to be found in the fac: that
we have taxed the vehicles so much
that it is next to impossible for
vehicles to ply on them. Indeed, in
the thirties of this century, we took
great credit for the fact that we were
progressive in abolishing toll gates, so
that the vehicles might move more
freely, but the other exactions that
we have imposed on vehicles are of
such a serious order that there is even
non-utilisation of these various roads.
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1 also feel that the diese] duty that
has been put has tended to jeopardise
a great deal of real traffic in many

parts.

My hon, friend Shri Asoka Mehta
yesterday came out with a plea that
there were large numbers of people
in the south travelling by buses. I
am not going to put forward any
regional demand, but I do think, and
it ought to be clear to him, that if
there are really any difficulties in
having a greater amount of large-scale
investment,—of course, there must be
a certain amount of investment by the
railways In these areas—then, obvious-
ly, steps ought to be taken by Gov-
ernment and the Railway Minister in
particular not to stand in the way of
road development in these different
areas, so that we might have a chance
of really prospering. My hon. friend
may not directly stand in the way of
road development, but the way in
which duties have been imposed on
diesel is directly due to the Railway
Ministry's strong attitude on many of
these matters.

Shri Jagjivan Ram: But I have to
pay more myself.

Dr. Krishnaswami: But when diesel
becomes a major part of your rail-
way expansion, then the duties will be
reduced. May I wish him great
success in having a rapid introduc-
tion of dieselisation so that he may
not penalise road traffic.

My hon. friend in his budget speech
saig that we should have co-ordina-
tion and integration of these different
forms of transport. Sir, these words
liave me cold, for, auring these years,
during the fifties in particular, co-
ordination and integration are the
most abused words in the language of
politica] planning and social welfare.
Before, we co-ordinate . . .

Shrimati Parvathi Krishnan
(Coimbatore): Change them into
Hindy!
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Dr. Krishnaswami: That is another
problem which we shall have to deal
with., First of all, by merely chang-
ing from one language to the other,
we do not seek to alter the basic
thing, but these two words have been
used either to stifie all development
or to give powers of dictatorship to
particular monopolies. That is the
history of these two words, ‘co-
ordination’ and ‘integration’. But I
do not want to go into this matter at
considerable length. The main issue
that will have to be faced is this.
Before we even think of co-ordinating
end integrating, what exactly is the
future of the railways that we envi-
sage? How are they going to pay their
way? How far is the general ex-
chequer going to subsidise them, if
necessary? Once these issues are
faced, the general exchequer wilt
have a dominant voice in allocating
the funds between different methods
of transport and thus assisting in the
equi-regional development of the
various parts of India, so that no
particular part of the countrv might
fee] aggrieved as a result of unneces-
sary preoccupation with the develop-
ment of only one or two areas.

13 hrs.
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forrirare & 1 3 wyT Aifew wg e
foud feme 1 oY ft FAET A AR
FHFT FI 79 & AT Tz gy & I
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g ffoms art o qar i dag
e N WA g R
A T A AT ¥ ar q@ArAT
et § 1 drog & favaw & AT
aw oh G A oAy ww A
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D& § dRgmw Ao s
o aff qrad i sgronar §
afeorws  ®raraes Tfgd | T afss
W fededm $3fam s aed®t R
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N FFA FNT TAH 2, A w2 &
WA Z@ &, A1 TEATDNTE gAY
q@ T AW WA P e T
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WY AT T
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[ arorieft]
O F iR § 1 @
gy AW A wwer gu ¥ a e
Y aga ¥ ¥

Ty AR T famior @ owm ofY
o Tifemonaw ¢ TR
amagg tfys Eh AT &
wRwiA  arfaat # we § afy w o
S AT T A Arfad
gar & arfaal o dea wfuw ad
R T quTAA A TH GEY A
wR A e gt ey
QAT FEA 2, IR AT arfa
N 7y # gfg FW oA S wgAEE
T T AR AAETT A0 A FH
T g 2 W7 TaF §ATAm A7
ww & fx agdr g il 1 @i
w1 A WEE AN 7T IRET AAT-
g & fom sfam saear 77

gRTY 29 w7+ qfiggdH #wY TE
ofmga & a9 ® 9 faar 9w @
g Im AN, g oaa g W fFoEw
gREm A A g, Wl AW wrd
gufas s AR FY AT AR E 0

13.19 hrs,
[Mnr. Derury-SpEAKER in the Chair]

Fermtefy wirdy 3 o7 frmfedt &
g ¢ i 7 faare @ wfee,
mafa #rt ft oy A & T g
mm iy ogw W W O afoa
#r wfeegwt 777 Y &+t gz @
aF sl v T & fe o gfe
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T FH AD WA wwa v i &
o AW ¥R zEOR & g Ow
FegR gl @ @ At @i
arft ofe S W™ & s W
QYT § @ [ W W g F W
TrerE W Wi wrefon @ @ § W
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feamar arAT wifew 1 WA A AR
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wGIfE A Fizy T @ IEH W TR
ar feqrEdz At a7w ¥ Wi A e
® St Wit Fg AW sgEedr
fedt 3= w1 v ff anfr O 39N
X ATedE A A At IHY AN AW
ferar svar 9aR A fawst & o W@
wal ag~ fwar wvAy ag (@ A ¥ arfas
o fewr MAT | WEE H IR A W
wt A atww A fegy wer B oaw
® Pies zfor oo & & of ?
ot faw wt ov f ol X oA

MARCH 2, 1961

Budget—General 2722
Discussion

qrfrat &Y | 9 & T et ff
F9E Ay s 24 17 # ) AT g
ofaat 1 Foz § | 92N FZ) T AT
fr gw femddza Fefar #1 A-afer
M- IfFw 9T TIAT WES & )
T A1-gfee N-aA a9 9=
F1 wa9a 77 a2 ¢ fF arfagt # ara
# fau fasm av N9t F aw a@r
fa wd 7 fefadw ¥ oA 3
i #F1 Arfd wyod Ayes @Ar
qzEr g | 99 A% wgIz Ifew qr
A At g O a7 T3 w1 AT faEAr
qr | afe 99 7 feurdes Fzfar
g ?, QO FT ErH T wET AT F frar
T ¢ FEY T ®TAT A7 @Y, I FY
aw T 7T A7 F7 fagr T ¥ ) W
oy, AT §F A7 AT 41, WMIAFA so
AT GA LT TAT R 1 T30 OF BIAT Yo AT
q8 A7 fawar 41, IT4T 79 WA Q)
wqar A7 7 frar m @ ofran &
wfa® 991 AT gy Ay fAT fF
femZdiza defm e & aff Tw wr g
Fp &% g ¢ wifwv W afz
TAANT A-OA FT AT §1
QI F7T ;AT & A1 a7 wfam
Teg mixgr &1 IiwT At T oA
T 24T & | AR AT F QA I @Y
€ a1 feg 7 &, o= 9 & oA
2 ar adi, & 97 Y Qe W faae
wv faay Wy wfe o

woft 9z fagw aar o @ fw
fenzaeT A=F A o Ty & AR
T &1 77 4 F1, IO AT 0T D F,
R A%, &0 AT wE F D NG, TAR
arfow & f7ay A | W @ AT
ot faedt ag § A 7red o DY
gwt fex dwy w7 1 AREE ¥
rar wr A gt W W faweft aft o,
arfom & foay Jpy €1 1 W AV F@



2723 Railway

o § 99 W AT F swgeqr A
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afwg q A T AT E 0 WE g
y wfuw w&om wwedt WY AgEw
YW WTETT 7 ¥ ¢ F1 7% wWia-
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M wow & @ af § ag wvewan el 7
fedt w1 & wfew el quly ) &
wrgan § e 3 2t S g o e
wX fs w7 O gy e A &
k¥ ft A & wEre WAl
! AR A ufee et wft
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MWL A f e g M X
#t v & fawre g wifed o
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AN T, FOA KT A a=TEE

faser Ty Iaet g Fivar TROnE

AT AT Y7 G IR AR e

wigay foaw aaelt ot | @ oA § A€

W AT ff F0F 300 dror & FAY )

Mr. Deputy-Speaker: A number of
bon. Members are yet to speak. Now,
I have to call some Members from
the Congress side, Therefore, the
Opposition Members should have to
wait for a little while—at least an
hour and a half.

st aroww fey (99R) ¢ o
Y WRYRY, 97 WA a%eq) #Y
@ & 0 I 9 wgey £ a9 gy
SreaT g v 3= & S 7y, S gar?
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dqr, 33 ¥ T § #% a9l ¥ ¢fem
TG AT AFA 4, X TG AT AEX 7,
T I At A oy oA o, fawn
7 IR N 7D 1w F A7 | oF aga
T TEn AR A o, gEr afs-
T & W g A G AT 3T faegT
fax firw gt ¢ o7 1 IW 79T WER
A gy Tz Ty WY oAy A Ty
ZZ MUY | 9g A9 ¥1G gHIR {4 fawm A
¥ afosw ¥ oY af qegvay 7 fear
mEfagggamisram g |

gAate %1 &1 g3 a9 @ e
qgeft gwadfa FreAr § SwAw ¥R
¥ §o sqw goy W fgha deadfa
TYET ¥ 2738 O o &Y FAT |
A o ot rate & a1 oft 7%
T A § 7% ¢ | 7w wfafom o
A % s W A . W § §e
AR & Ay & T WA e
e art o, wop wefrc sy N vaT
™ o R fad o oA

ot & awd § aga A IS FATE
& ff | I ¥ ¥ 3o ey ol I
ft a=rt g ) Afes v o 3 AR
agr & A g af A Afen oh aw
T A€ FE | AN T OF A AT
SR ¥ THATYT A 1€ FY AT A |
g ArI7 IW 99y IATY £ If oY
TH qW ¥ qwT F 47 ag A v s gy
§IUT IAF 7T THAT Y T, AR Y
T IAT FT s T T g
T8 7EA ® 5T 7 g9 Mfew wifs
a7 qFA AW} |

L T A A1 47 & T SavETaT
A T & AT wATE a3 § q@
AT ST & o W At & AT
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Agd aart af ¥, ¥ g ey e
T e 3T € gr g WX
zfqor & P& AT w7 FHREY TqThE
®T gy @ ) afY gawar € ava #
IaT qY7 ZfEor Y AEAT T}
Ty eqrfva @1 oy § wwife gEn
aga qranit gy 2

ZATE X # A AvgAt € fafwowar
¢ Jun W T forer Bt § 1 g
ag ° FrE AN T8 ) AT o §,
I LT AN ORE 1T e
LRI AR R L R RN
T@AIR TR A § foady
NG § HTA AT ® WA W T TR
sfemtf § | va s A v oy
wfgd e o 7€ ad & @ W
a1 ¥ B ¢ T &, Sreht i
M T WA A § I W 8T
fray avg 1 ¥ feoy & g9 W g X
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R 07 cu fra FeE aErE A
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s g T1fed | iR R 0w Y A<y
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T F A #38 a N @ ax
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FA AT SRR Iaf a¥ N A 2 &
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M A £ § V¥ WY AT § I
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¥ oga W owh & ek
¥ gfcags N ag @1 &, 39 T
faew w1eor 1z § fF 99H gwe WY
gfewr g g § | W9 & Af@ Fm
AR T N Y A oy
qraT A g arn § ) R afowa &
& T 9T qTHIA G AT g
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o g ¥ ot 7w w e
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Shri J. K. Mehta (Jodhpur): Mr.
Deputy-Speaker, 1 wish to be excused
if I begin by making a complaint, and
it i3 rather a serious complaint. My
complaint is that the railway admini-
stration has been cold-shouldering
almost all the demands for new rail-
way lines, coming from all quarters.

Mr. Deputy-Speaker: He might
move forward if he wants {o press
them with much force.

Shri J. R. Mehia: That does not
depend upon the distance between
me and the Railway Ministry. It de-
pends upon the force of conviction.

An hon. Member: If he comes for-
ward he will be more audible.

Shri J. R. Mehta: I will try to speak
louder.

I was saying that my complaint is
that the railway administration has
becn cold-shouldering almost all de-
‘mands from all quarters for new rail-
way lines except, of course, those
which are needed for the benefit of
heavy industries we are setting up
and for the movement of raw mate-
rials needed for those industries.
Perhaps the House is aware that al-
most every State is laying stress on
its requirements in the direction of
new railway lines and almost every
hon. Member of this House has some
proposal or other to make, and these
proposals have been put forward on
the floor of the House from time (o
time. Things have come to such a
pass that now probably most of the
members do not think it worthwhile
repeating those demands except as a
vote-catching device.

I know what the reply of the hon.
Railway Minister and the railway ad-
ministration will be on this point.
They will say that no one is more
interested in having more rallway
lines than themselves but it is money
which makes the mare go. They will
say that the money which is being
given to them by the Planning Com-
misstion is just sufficlent to meet the
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co,t of the railway lines required for
development of heavy industry and,
therefore, they are helpless.
This is, I think, correct to some extent.
But with all my goodwill for the
Railway Minister and the Railway
administration 1 am not inclined te
absolve them from all responsibility
in this matier. The hon, Railway
Minisier is not here, but I think most
hon. Members will agree with me that
he is a valiant fighter who can manage
things his own way and I do not see
why if he uses his force and good
offices he should not be able to get
all the money that he requires from
the¢ Planning Commission. On page
14 of his addrecs to this House he has
the following observations to make on
this point:

“The provision for new lines is
being reviewed in consultation
with the Planning Commission. 1
am hopeful that it will be found
possible to make a further alloca-
tion of funds, to meet the demands
for new lines to be constructed on
grounds of political, social and
economic development in certain
areas, more particularly in the
South.”

14 hrs.

I would only say that the House
cxpects that he will come up to his
reputation as a valiant fighter and that
in doing so he will have the full
support of this House. The issue is
plainly one of the potency of the hon.
Raillway Minister matching

Mr. Deputy-Speaker: Not of the
potency of his deputies?

Shri J. K. Mehta: They are includ-
¢d therein. The singular denotes the
Plural in this case.

The issue is plainly one of the
potency of the hon. Railway Minister
matching with the responsiveness or
the intransigence, so to say, of the
Planning Commission and 1 hope that
the one will prevail over the other.
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Mr. Deputy-Speaker: If the intran-
sigence of the Planning Commission
is matched against the potency of the
hon. Railway Minister, we have to see
who wins.

An Hon. Member: Impotency?

Shri J. R, Mehta: 1 said ‘potency’
«nd not ‘impotency’.

Shrimati Illa Palchoudhuri (Nabad-
wip): The hon. Minister will win.

Shri J. R. Mechta: ‘Intransigence’
may appear Lo be a harsh word, but
I fee]l that 1n denying railway lines
1o areas which are called backward
areas we are doing a great injustice
to them. This iz neither rocialist
planning nor is it consistent with our
rrofessions of bringing the backward
areas in a line with the more advanc-
ed areas.

I aum aware that road development
i guing apace and that there is a
section of the people who think that
this shouid go a long way to make
up for the opening of new lines In
areas where they are demanded. 1
think this is not altogether a correct
impression. So f{ar as passenger
traffic is concerned, this may be true
to somge extent, but this i8 not true
vro far as goods traffic is concerned,
particularly in the case of goods which
nre considered cssential commodities
or which are heavy goods and which
the railways at present carry at an
unremuncrative rate gs the hon. Rail-
way Minister himself pointed out in
Lis speech. Road transport can never
be expected to take up that traffic.
After all, we must remember that
most of the backward areas are only
those which do not have railway:
within -their easy reach. So that
should enable us to see things in their
roper perspective,

Let us see what the rale of deve-
lopment of railway lines hag been
during the Sccond Five-Year Plan
and what it is going to be during the
Third Five-Year Plan. As will gppear
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from the hon. Minister's speech, we
constructed 800 miles of new railway
lines during the Second Plan and our
target for the Third Five-Year Plan
is 1200 miles. I need hardly recall, as
I have already pointed out, that what-
ever we constructed during the Second
Five-Year Plan period was for the
benefit of new heavy industries which
we are setting up. And presumably
what we have planned for the Third
Five-Year Plan will also be just suffi-
cient for that purposc. So looking to
the necds of the country the provision
whi: 1 has been made looks to me to
br very meagre.

I am not sure of the figure but my
impression is that even during the
pre-war days our programme of con-
struction of new lines was never less
than 400 or 500 mileg and I do not see
why when we are developing the
country at such a rapid pace we should
lag behind even the pre-war standard.
If we take into account the demands
all the Sta'cs, I am sure it will mount
up to a very high mileage. Speaking
for Rajasthan alone, 1 could say that
it would be able to absorb a thousand
or more miles of new railway lines.

1 will be excused if I just draw the
attention of the Railway Board to the
recent crisis in the movement of coal.
1 should think that we should take a
lesson from that. The hon. Prime
Minister’s remark during the course
of his reply to the debate on the
President's Addresg showed that our
planning is lagging behind our deve-
lopment. I think it will be worth
while reviewing the position so far as
the railways are concerned.

In view of all that I have said 1
would earnestly suggest to the railway
administration that they consider the
feasibility and advisability of formu-
lating a master plan for the railways
tabulating the reasonable demands of
the entire country and giving a rough
approximation of the financial
resources that will be required. I am
sure the task will be of an immense
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magnitude, but I am also sure that the
very magnitude of the task will pro-
bably inspire us to greater effort in
this direction. '

In this connection there is one
observa'ion which I have to make. 1
find that we are spending much more
on track renewa] and replacement
than on constructing mnew railway
lines. The figures which are very
interesting show that during the
Second Plan for track renewals our
original provision was Rs. 100 crores
and we actually spent Rs. 200 crores.
As against this our total expenditure
on construction of new railway lines
was Rs. 80 crores and we constructed
new railway lines over 800 miles. In
the Third Plan we have provided for
Rs. 170 crores for renewals and
replacements. If our experience is
any guide, probably the actual expen-
diture will be almost double this. So
far as construction of new railway
lines is concerned, in the Third Plan
we have provided for Rs, 120 crores
only. So the question is whether it is
not possible to reverse this process and
provide for more money for the con-
struction of new railway lines rather
than for replacements. If my
information is correct, we are
renewing our track on a rigid formula.
I would suggest it for the considera-
tion of the railway adminstration
whether it is not possible to do it on
a selective basis. After all, we must
remember that even our discarded
wagon we are pressing back into
service. The same reasons which
have prompted us to do this should
also prompt us to proceed with our
track renewals on a selective basis
Even about the human material which
we arc using, as the House i aware,
we are no' alwayvs very rigid. Some-
times wWe re-capow,. people who have
been superannuated. So I would sug-
gest that this suggestion should be
considered, the position should be
reviewed and, if possible, some of the
provision for track renewals should
be diverted for constructing new lines.
Of course, this is only a palliative. The
suggestion which I have made is not
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a perfect and a complete solution,
which is that we must look forward to
getting from the Planning Commis-
sion substantial moneys for construc-
tion of more and more new railway
lines.

Mr. Deputy Speaker: Shri  Ajil
Singh Sarhadi,

Shri V. Eacharan (Palghat): This
side also.

Mr. Deputy-Speaker: There are no
sides that I am looking to. The hon.
Member should realise that it is the
parties that give the names. There-
fore, hon, Membes should consult their
own whips first and then complain
against me.

Shri  Ajit Singh Sarhadi
(Ludhiana): Sir, the Railway Minister
has done well to give us a  correct
picture of the railway system both in
regard to its achievements as well as
its shortfalls and failures. There are
certainly some features in the railway
budget that are creditable indeed and
others where one is disappointed. But
the overall picture is certainly en-
couraging, for which the Railway
Administration Reserve congratulation.

Railways have a very important role
to play in the developing economy of
the coun'ry, and I feel that they have
stood well the strain and stress in our
planned economy for the last ten
years. But at the same time I would
certainly support the hon. speaker
who preceded me that the Railway
Administration, and particularly the
Railway Ministry, have to see that
there should be an overall develop-
ment of the country and attention
should not be wholly diverted to one
sector, the heavy industrial sector, on
which it has been centered in the last
two plans,

While dealing with this point I admit
that there has been an operational
efficiency, or rather improvement, in
the passenger train service, both in
the matter of relief of overcrowding
as well as in the matter of punctuality.
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But I would ask the hon. Minister of
Railways: what are the methods and
manner of flzing up the augmentation
of the extra passenger services! I find
that during the last flve years all the
augmentation has taken place in the
south. We have got certain figures,
overall figures, to show that there has
been improvement in overcrowding on
the broad-gauge line and that the
extent of overcrowding has gone down
from 16 per cent to 13 per cent. That
is creditable. Unfortunately we have
not got the break-up of the different
Railways, particularly the Northern
Railways. If I recollect rightly, three
years back when a break-up was given
we were told that the extent of over-
crowding on the Northern Railway
was 21 per cent, Now, I would submit
that when the augmentation of
passenger Services has taken place, it
should have been there where the
overcrowding had been greater. And
1 submit that the overcrowding has
been the maximum in the Northern
Railway, though we have not got the
break-up here. But despite the fact
that there is 8o much overcrowding
there has been no augmentation of
passenger train services except for
one Janata and one duplicate mail that
have been introduced. This wag a
complaint I made last year also, and I
repeat it with greater emphasis, that
there should be flxation of priorities
in the matter of elimination of over-
crowding and lowering of its percen-
tages for each zone. I support Shri
Asoka Mehta when be said that about
cach zone the Railway Board should
give us the figures of overcrowding, so
that we might be able to judge =and
assess the position. I have occasion to
travel very often in the north, and I
fee] that overcrowding is far above 21
per cent even in Northern Railway
north of Delhi. This is my grouse and
complaint and my request is that this
point should be looked into and the
passenger train services should be
augmented.

Here 1 may submit that it would be
appreciated that Punjab caters not
only to the Punjab State alone but it
15 also a part of the system in the
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north and caters to Himachal Pradesh
as well as Kashmir and Jammu, a vast
population of 2 crores and 20 lakhs and
an area much vaster. Therefore,
attention has got {o be paid to this
matter.

My second point is about the goods
services. Here I do congratulate the
Railway Ministry that there hag been
a steady improvement in regard to the
goods train operation also. But it will
be seen that so far as the speed is con-
cerned it has come down 1o some
extent. Of course it is a fact the quick
goods services like the crack goods
trains have been introduced and they
have also introduced express trains for
gnods. Despite this, what we find in
the figures is that whercas in 1950-51
the average speed was 10°8 miles per
hour and similarly in 1851-52 it was
10°7 miles puer hour, al present it is
only 10 miles per hour in 1959-60 and
it was 9'48 miles per hour in 1958-59.
So if we compare the figures of miles
per hour we will find that we are
below the 1950-51 and the 1951-52
level. Of course it has been said in
regard to goods traffic. It is admitted
that they have been able to lif! a very
much lower load than what was
cxpected otherwise. These figures I
have submitted are despite the fact
that the crack goods trains have been
introduced and the scope of the
express trains for goods has also been
extended. Yet it has come low.

Therefore, to say that the fall in the
load on the goods trains has been only
due to the hreaches and the floods, I
believe, is not a correct assessment of
the situation. The fact is that you
have not been able to compete with
the road transport. I am surprised to
see that the hon. Minister has not
given us any inkling or any informa-
tion about the door--o-door delivery
svstem which had been once intro-
duced. To say that we should have
integration, co-ordination and all that
is all good. But I would submit that
whalever the alternative selected be, I
quite see that free competition would
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not be fair and useful inasmuch as we
have to utilise every source and the
Railways too have to be given an
opportunity that every source should
be fully utilised. But where I elimin-
ate the policy of full and free com-
petition, to that extent I would also
eliminate integration and control by
the Railways or anybody of the trans-
port system. We have to see in the
coming transport system that the small
operator in the transport system does
exist, that he has got an opportunity
to work and labour. And when we
are having an emphasis on the co-
operative system and systems of that
kind, we have to keep in view the
interests of the smal] operators. There-
fore, no question of integration also
comes.

Of the three alternatives, namely,
whether there should be full and free
competition, whether there should be
total integration or whether there
should be co-ordination and regula-
tion, the only aliernative is that there
should be proper and regulated co-
ordination between the two services
keeping in view the fact that the com-
petition must be maintained. As the
hon. the Deputy Minister would be
1 knowing very well, in the United
Kingdom many railway lines have
been climinated to keep up competi-
tion, healthy competition, no. un-
healthy competition.

I need not discuss the Negy Com-
mittee report. We have got only the
preliminary report. But I hope that
the interests of the small operators
will be kep! in view.

Coming to my third point to which
I have made reference at the outset,
we have to have an overall develop-
ment.

In this connection, I submit 1that the
Punjab plays a very important role
inasmuch as it caters to the entire
north, Jammu and Kashmir on the one
side and Himachal Pradesh on the
other. The population is 2 crores and
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20 Jakhs. When we see the overall
picture of railway lines in the country
per million of the population,—of
course, ] concede that in India it is 100
miles or 120 miles per million as com-
pared with 150 in the UK. or 2,000 in
the U.S.A.—whatever the mileage, in
fixing new lines, we have to keep in
view not only the needs of heavy in-
dustries, but other interests also. It is
no' that we have not made proposals.
In the case of the Punjab, we have
been pressing for a long time and the
Punjab Government has made repre-
sentation for 17 lines, to which refer-
ence has been made yesterday by one
vher hon. Member from the Punjab.
But, no a tention has been paid during
all these 10 years of planned economy
that we have had. Not one line except
the 44 miles Mukherian to Pathankot
iine has been laid. That was for the
purpose of serving Jammu and
Kashmir. The Jine which we are ask-
ing for and on  which the future
ceonomy of Punjab depends ig the line
which connects Jagadri with Ludhiana.
This 15 an urea which has got  the
largest concentration of small-scale
industries. Punjab,  unfortunately,
has got no heavy indus ries at all
except once which s recently growing,
the Nangal Fertiliser factory. In order
to give in thiz area easy facilities for
the ancillary industries to send their
products to the larger industries, it is
necessary that attention should be
given to this from the economic point
of view and also from the social and
political points of view. 1 concede that
it has been stated by the hon. Minister
that we have to take into considera-
tion certain basic factors. This is one
of the basic factors that the economic
development of a certain State should
be kept in view, particularly when it
lfacks development in the matter of
heavv industries. I  strongly and
strenuously press for thig line. 1 am
glad that the Ministry is taking into
consideration ihe question of having a
line at least from Chandigarh to
Ludhiana, a distance of 55 miles. Here,
I would draw the attention of the hon.
Minister ‘o one thing. This line which
they are taking. 55 miles. runs  just
alongside the road. Whatever it may
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be certainly the use is there. But,
there is one consideration, It it is
diverted a few miles, 8 or 7 miles, and
taken "through the very important
place of pilgrimage, Chamkaur Saheb,
commercially, it would be beneficial.
I believe, the present line has certain-
ly got no important railway bridge.
But, A little diversion would bring in
one bridge. But, this would connect
this very important religious place
Chamkaur Sabeb and it would give a
very good revenue to the Railway
Ministry. Then, there will not be the
complaint that it is not an earning line.
I stress the importance of this line
from the economic, social and political
points of view and from the point of
view of the Punjab and Chandigarh. I
very much plead for the diversion of
the line by seven miles through
Chamkaur Saheb when the line is
consiructed,

My next point is one to which the
hon. Minisier had made reference in
his spcach, that so far as coal for
brick burning is concerned, it is given
a low priority in the matter or
movement purposes, There, 1 have
got a complaint. Tt was slaled by
the hon. Minister in his reply in the
Rajya Sabha that Mogulsara: is the
bottle-neck, that we are only able
to clear 1800 or 1900 wagons from
that place, and that is our difficulty.
From that place, we are catering to
all the three or four States: U P,
Decthi, Punjab, I quite see the 4iffi-
culty But, [ submit, while distribut-
ing these wagons, why is Delhi have-
ing the maximum of 150 wagony
wherecas with regard to  population
figurcs, and other necessities, it is
entitled to less than 100. Punjab is
heing deprived to that extent
Chendigarh is a growing town. It s
th¢ new capital of truncated Punjab
which has got to develop, to which
the Centre is giving help and for
which the Centre should give further
help. The developmeni and growth
of Chandigarh has slowed down be-
cause of the absence of bricks. The
absence of bricks is due to absence
of coal Even out of 1800 or 1900
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wagong that are being cleared from
Mogulsari, why is Punjab given less
than its entitlement and why is Delhi
given more, where still you can get
as many bricks as you require for
house construction?

An Hon, Member: It is the capital
of India.

Shri Ajit Singh Sarhadi: Certainly
the capital of a State should have
equal priority, 1 will ask the hon.
Deputy Minister to see why Punjab
is given less. Even the Finance Minis.
ter, the other day, in his speech said
that house building has to be given
some encouragement. Holiday has
been given in the matter of taxation
so far as house building is concerned.
I would strongly stress that the hon.
Minister should look inte this aspect
and see that the Punjab should not
be given stepmotherly treatment in
the matter of supply of coal when
not only on it depends the growth
and development of Chandigarh the
capital, but also the small-scale in-
dustries which are coming up and
which are slowed down because of
absence of coal.

My last point pertains to amenities,
Of course, I admit that the Railway
Convention Committee has recom-
mended a sum of Rs. 3 crores per year.
1 am surprised to see that whereas we
have reached a gross revenue of Rs.
489 crores, an increase of 42 per cent
and whereas the coaches and wagons
have increased to the extent of 62 per
cent, the amenities alone remain
absolutely stable at Rs. 3 crores during
the Second Plan and also in the Third
Plan. With the increase in gross
revenue, it should not be an amount
permanently fixed at Rs, 3 crores, but
a certain percentage. In itg wisdom,
why the Railway Convention Com-
mittee reached thia  conclusion, is
beyond my comprehension. Certainly,
1 expected that the amenities should
be increased especially for the reason
that all the burden is on the present
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rolling stock. As the hon. Member
Shri Frank Anthony has put it con-
vincingly, the figures which show the
frequent failings of the engines, esta-
blishes the heavy stress and strain
thereon and for that reason, the rolling
stock has very much deteriorated. I
can say about the train, the Kalka Mail
in which I travel often to this place.
If the hon, Deputy Minister would see
the couches in that train, he will
appreciate how old the coaches are. 1
can see that in a developing economy,
we have got to use the rolling stock
capacity to the maximum extent.
Naturally, if my car is old, its main-
tenance expenditure would be high
and accordingly the amenities  that
would be necessary should also be
more. I would stress the point that
the hon. Minister will take this into
coinsiceratior.

1 also strongly plead for a line be-
vound Pathanko! to Jammu angd Srina-
gar.

Mr. Deputy-Speaker: Shri K. N.
Pande- - absent, It Members whose
names are sent by their parties are not
present, they will lose .heir chance.
Shri V. Eacharan.

Shri V. Eacharan: Mr. Deputy-
Speaker, I congratulate the hon. Minis-
ter for the efficiency and the improve-
ment effected in the Railway admin-
istration during the last {wo or three
years. This is the largest national in-
dustrial undertaking with about 11
and odd lakh employees. So, there is
likely to be some shorifall here and
there. On the whole, the Railways
are doing well. In the report, it is
stated that operational efficiency has
increased and the number of accidents
has been reduced. Another encourag-
ing point is that the Railways were
able to cope with the increased pro-
duction in the Second Plan, to some
extent, in full and passenger traffic
also has been met up to necessity

After meeting the increased expen-
diture of the railways, the Minister
says that Rs. 20.12 crores have been
set apart for development. In the



2747 Railway

same way, the Sccond Plan allotment
has also been spent up to 77 per cent
up to the end of the fourth year. We
can hope that the remaining allot-
ment also will be spent without any
lapse.

It is true that overcrowding has
been reduced and third class travel-
.ng nas also Leen made more comfort-
able by provision of sleeping accom-
modation and additional coaches. In
this respect I have to make a sab-
mision. In the country, 190 new
trains have been introduced, and the
long disiance covered by some other
trains also been extended, but this
has not benefited some sections of the
Southern Railway, e-pecially the west
coast in Kerala State. The difficul-
ties in respect of the passengers and
traffic there have not eased during the
last 15 years. The passenger problem
is very difficult. People are over-
crowding, and travelling on foot
boards; accidents also take place. I
therelore request the Railway Minis-
ter to give special consideration to this
problem, and introduce convenient
trains in that area.

Some ten or fifteen years ago, there
used to be some suburban trains bet-
ween Calicut and Tirur, and between
Palghat and Coimbatore but they have
not been restored so far. When we
represented the matter to the Railway
Board, they informed us that the roll-
Ing stock position was not satisfactory,
and so they were not able to re-intro-
duce these trains. But now that the
position in this respect has improved,
this matter should be considered and
these trains restored. This should be
done particularly in areas where no
parallel bus routes are available to the
travelling putlic. In such cases there
will be no question of competition
from the bus services. Particularly,
if the Palghat-Coimbatore line is res-
tored, there will be a lot of revenue
on the passenger side.

Sleeping accommodation has been
provided in the Mangalore Mail, but
only for people travelling oyer 750
kilometers. The train covers only a
eistance of £99 kilometers, and fur-
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ther it starts at 6 P, from Madras.
So, the distance for sleeping accom-
modalion should be reduced to 500
kilomelers, so that a larger number of
passengers can make use of this
amenity.

This facility has not been extended
to the Cochin Express which also
carries a large number of long-dis-
tance passengers from Calcutta, Delhi
and Bombay. There is only one
through compartment attached to the
Cochin Express. So, passengers find
it difficult to get accommodation in
this train.

In the Third Plan Rs. 120 crores
have been provided to construct new
lines. Out of this, nothing has been
provided for the South. The hon.
Minister, in hig speech, has pointed
out that something is expeclted from
he Planning Commission out, of
which a portion would be available
for the South also. When these new
lines are taken up, industrial produc-
tion alone may not be the criterion to
decide them. Other factors also
should be taken into consideration.
Many speakers from the South have
already pointed out the necessily of
having at least some lines in the
South. In my State of Kerala, which
has an avea of 14,037 square miles,
there are only 316 miles of broad
gauge and 227 miles of mctre gauge
railway lines. This is quite inade-
quate to meet the growing demands.
Large numbers of people ari going
outside for job e¢t~. and this also adds
to the problem of traffic.

A number of new lines had alio
been proposed by the Kerala Govern-
ment. The most important of them
is the Trivandrum-Kanya Kumarl
line. Tt seems to be under considera-
tion. My hon. friend. Shri  QGana-
pathy, pointed out that the Madras
Government had demanded the Tin-
nevelly-Kanya Kumari line. If these
two lines are taken up, it will help
Kerala and Madras States to some ex-
tent.

Another important line which I want
is the Trichur-Kollengode line. This
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connects the metre gauge system with
Cochin harbour. This was surveyed
four times, but no action has been
taken. This will connect the most
important business centres of the
South like Pollachi, Dindigul and
Madura with Cochin harbour. The
distance is only 42 miles. According
to present calculations, the expendi-
ture per mile of broad gauge cons-
truction is Rs. 10 lakhs. This will
mean an expenditure of Rs. 4-2 crores
for broad gauge and Rs. 25 crores for
meter gauge. This is not a big amount
the improvements and advantages to
the public in that area.

The other line which is very impor-
tant is Trichur-Guruvayur. There is
a famour temple at Guruvayur and
lots of people go there for worship. At
present, only bus conveyance is avail-
able to that place, which is not ade-
quate.

Another important line in Malabar
is the Tellicherry-Mysore line. This
line has been already surveyed. This
will benefit to a large extent a portion
of Malabar, the coffee-growing area,
and the backward area of Mysore
called Malnad.

These things may be taken into
consideration, If it is not possible to
include them in this Plan, at least in
the next Plan they may be included,
and some benefits given to these back-
ward areas.

I have to express my gratitude to
the Railway Ministry for the improve-
ments which they have effected and
propose to effect at Olavakot. This
division has become an important
centre now and requires amenities.
There was a proposal for a two-
storey building with sufficient accom-
modation for all the offices for the
divisional headquarters, but I am told
that the plan has now been revised,
and they are going to have only a
single-storey building. This may not
be sufficient for housing all the offices,
as, especially in the rainy season, the
verandah and other places outside
cannot be used for office purposes. A
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hospital with 60 beds and a railway
institute have also been proposed
there, which are welcome. The other
suggestion for an overbridge at Parli,
three miles from Olavakot, is also
welcome as this has been overdue.

I have an important suggestion to
make in regard to the remodelling of
Palghat station The hon. Deputy
Minister was good enough to inform
me that a provision of Rs. 1,20,000 has
been made to construct the station,
and that work will be taken up this
year itself but nothing has been done
so far. The work has not started. I
request the hon. Minister to look into
this, and expedite it.

There are a number of stations in
the west coast which require passen-
ger amenities such as waiting rooms.
I am glad that provision has been
made to construct a retiring room at
Calicut, and construct a waiting hall
with modern amenities. But this may
not be sufficient to meet the needs of
that area. A lot of fish is transported
from that station. Some goods shed
has to be provided for the purpose.

Another important station which re-
quires these facilities is Kuttypuram,
which is the mail halting station,
where a large number of people get
down for going to the Guruvayur
temple. Large numbers of children
and ladies have to stay for a number
of hours in that station where there is
no proper waiting hall, nor a light re-
freshment room. These things may be
attended to.

Retiring room facilities are required
at Olavakot. Provision was made last
year for it but I find no mention of it
in the Budget. I do not know whe-
ther it will be taken up.” This is &
very essential thing.

—

Malampuzha which is fast becoming
a tourist centre is only three or four
miles from Olavakot Junction. A lot
of people from Coimbatore go there
to spend their week-end holidays, but
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they find it difficult to get accommo-
dation. People going on official visits
also find it difficult to get accommoda-
fion there. Olavakot has not develop-
ed sufficient lodging facilities. So, it is
mecessary to provide some accommo-
dation for them.

I would request the engineering de-
partment of the railways to make some
effort to take the Mangalore Mail and
Cochin Express to Palghat station.

This is only a distance of three miles
 from Olavakot, and the area has
also got a broad gauge line. With a
little effort on the part of the Engi-
neering Department, I think it is pos-
sible to have it. Formerly, this was
the case with Coimbatore also, Both
these trains used to go to Coimbatore,
and then go back to Podanur and
then proceed further. This way also,
ft can be done. If a little more atten-
tion is paid, then this is possible.

Now, I come to catering. The
Catering Department is doing well.
Of couse, there may be some short-
comings, and some dissatisfaction
about the service and so on, but, on
the whole, it iz doing well, and the
present quality and standard of the
meal should be retained, and the ger-
vice should be improved. The Cater-
ing Department on the Southern Rail-
way was running on a loss, but with
the special efforts and the earnest and
sincere attempts of the special officer
Shri Padmanabha Menon and others,
the loss has been reduced to some ex-
tent. This has to be appreciated

The number of non-vegetarian ins-
Pectors in the Southern Railway
Catering Department is very few. A
large number of non-vegetarian esta-
blishments are inspected by the vege-
tarian departmental inspectors who
do no. touch or who do not take non-
Vegetarian stuff. How can they con-
trol the quality of the non-vegetarian
Mmeal in  these circumstances® This
also has to be looked into.

The next point which I have to
Place before the House is regarding
the recruitment of class IV staff in

the Olavakkot division. At present,
a number of people are recruited, but
proper attention is not being paid to
the rules regarding reservation. They
are recruiting casua] labourers from
among these people, after a few
months, they are taken into perma-
nent vacancies, proper attention is not
being paid in the matter of taking in
Scheduled Castes and Scheduled
Tribes people. This is very alarming.
I would request that some attention
should be paid, and necessary steps
should be taken to increase the intake
of Scheduled Castes and Scheduled
Tribeg candidates.

My last point is about the Reserva-
tion Office at Madras. This is full of
confusion. The messages for reser-
vation that we send through the rail-
ways from other stations and direct;
would not be traceable there. If we
go there and ask, they will say that
they have not received the message.
I we make a complaint, after a few
months, we shall get a reply to the
effect that the message was received,
but we do not know what has hap-
pened to that. Thig confusion is still
going on. Something should be done
in this connection, and steps should be
taken to set right these things.

Mr. Deputy-Speaker: The hon.
Member has poured out so much of
material that might have been said
in half an hour.

Shri Liladhar Kotoki (Nowgong): [
congratulate the Railway Minister for
the Budget that he has presented to
the House, and the spcech that he has
made in connection therewith. The
budget shows a net surplus of Ras.
8.64 crores; it would have been Rs 4
crorey more but for the enhanced rate
of dividend to the general revenues as
recommended by th Rallway Conven-
tion Commiitte of 1960. I congratulate
also the Railway Ministry and the
Railway Board on their success in im-
plementing the Gecond Five Year
Plan. They are utilising the entire
allocation of Rs. 1221.25 crores. They
have contributed an amount to the
tune of Rs. 450 crores from their own
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revenues for the Plan, besides pay-
ing Rs, 24465 crores; to the general
revenues. Thig is indeed very credit-
worthy of the Railways.

But what I attach more importance
to is the fact that they have saved
foreign exchange io the tune of Rs. 93
crorcs, and they are proposing an ex-
penditure of only Rs. 185 crores in
foreign exchange during the  Third
Plan period in which the total alloca-
tion for Railways will be of the order
of Rs. 1255 crores as tentatively pro-
posed. But 1 am sure that efficiency
in indigenous manufacturing is so
much increasing that they will re-
duce the actua] expenditure in regard
to foreign exchange during the Third
Plan as well.

So far as the Third Five Yea: Plan
is concerned, 1 must submit that the
allocation that has been proposed is
rather too .mall. We have already
seen the demand from the various
corners of our country for more and
more new lines, and the Railway
Minister himself has admitted that
there is actually a genuine demand,
more particularly, from the backward
arcas, and he is willing to have more
new lines provided the Planning
Commission wnakes increased alloca-
tions. I plead with the Railway
Minister to the Planning Commission
for enhancing the allocation for the
Railways during the Third Plan to at
Jeast Rs, 1500 crores, and I hope that
the entire House will agree with me
in pressing this demand before the
Planning Commission.

The Railways have made consider-
able expansion during the Second
Plan, and this can be gauged from
the fact that the capital-af-charge
which was Rs, 968 crores at the end
of the First Plan has increased to
Rs. 1559 crores by the end
of the Second Plan, which means an
increase of Rs. 500 crores ie. an in-
crease of 60 per cent.

1 shall now come to some highlights
of the Second Plan, which have
great significance for the development
of our country. The first is the open-
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ing of the new 187 miles me.ure gauge
line from Khandwa to Hingoli, which
has bridged the missing link between
the northern and the southern metre
gauge railway systems. I only hope
that this process will be continued,
and the missing links which exist
whether in the broad gauge or in the
metre gauge system all over the coun-
try would be bridged, during the
Third Plan.

I welcome the construction of the
Ganga and the Brahmaputra bridges.
The Ganga Bridge has already been
opened, and the Brahmaputra Bridge
is expected to be opened during the
course of the next year. The Brah-
maputra bridge will solve the chronic
bottle-neck of transport between
Assam and the rest of India. I voice
the gratitude of the entire people of
Assam and of the Eastern Region to
the Railway Administration for giving
u: this bridgze.

I also welcome the construction of
the broad gauge line from Barauni to
Siliguri. A survey has already been
undertaken to extend the line from
Siliguri to Bhubri via Jalpaiguri, Do-
mohani and Coosh-Behar. This will
not only develop this area, when the
line i8 constructed, but this will alse
serve as a much needed alternative to
the Assam Rail link. I also hope that
this line will be soon extended to
Amingaon and thence to  Tin:ukia,
thereby facilitating the development
of this erstwhile neglected area.

1 am also grateful to the Railway
Administration for constructing re-
cently the line from Rangapura to
North Lakhimpur. Two years back,
when we pressed this demand, the
Railways did not make any survey.
But 1 am very glad to find that they
are going to complete this line by
next year. The speed and efficiency
with which they are constructing this
Mne over very difficult terranin ja in-
deed magnificent.

I shall now make a few suggestions
for the con:ideration of the Railway
Minister and the Railway Adminds-
tration.



2755 Railway

The first one is that a line should
be constructed from Pandu to Goal-
para and Garo Hills. I am glad that
they have taken up the survey. 1
would press for expediting the sur-
vey as well as construction and com-
pletion of the line during the course of
the Third Five Year Plan. This line,
when constructed, will facilitate the

" exploitation of the very rich coal
mines of the Garo Hills. The coal re-
serves in Garo Hill;, in Siju ana
Darangiri areas, are to the tune of
1,076 million tons. The annual capa-
city is 3 lakh tons. This coal is of
very high grade and the Railways
themselves will be benefited if they
use it, when they are complaining that
they are getting very inferior coal for
their use.

Garo Hills also abound in linestone.
If a cement factory is established
there, the annual production is esti-
mated at 1,65,000 tons. Again, these
Hills abound in bamboo and timber
and there is a good prospect of a very
big paper mill there. Therefore, when
this llne is constructed, it will not
only develop this backward hilly
tract but will al>o add to the overall
economic wealth of the country and
will be eventually profitable to the
Railways themselves. I earnestly
urge upon the Railway Minister to
. expedite the construction of this line.

My next suggestion is that two

other lines are necessary and very ur-
- gent. The first one is to connect
Imphal with Manipur Road via

® Kohima and also with Silchar. This
line, when constructed, will develop
both the Naga Hills Tuensang Area
and Manipur. At present, there is
only one road to Kohima and Imphal,
and there is another road under cons-
truction between Imphal and Silchar.
Except that, there is no means of
transport to Manipur and the Naga
Hilla I trust the Rai'way Adminis-
tration will give importance to this
suggestion.

The second line 1 want o suggest
i5 to connect Dharamnagar with
Agartala in Tripura. Tripura suffers
from the same difficulties as Manipur,

!

PHALGUNA 11, 1882 (SAKA) Budget—General 2756
Discussion

but its difficulties have been increased
after Partition and there is no outlet
from Agartala to the rest of India.
Although there is a road which was
recently constructed, it is not good
enough and is not sufficient to meet
the demands of the Tripura State. I
plead with the Railway Administra-
tion that this line also would be taken
up urgently.

The Hil] Section from Lumding to
Badarpur requires urgent attention.
The line capacity should be increased
because this is the only line to Cachar
which also serves pcople of Mizo Hil's
and Tripura State. I am glad that
some improvemen: was made by
establishing four crossing stations, but
much more is needed to improve the
capacity of this railway line. There
are only two trains which are now
running. The number of trains should
be increased, for passengers as well as
goods,

Sir, you will be surprised to know
that except Gauhati, none of the dls-
trict or sub-divisional hearquarter
towns in Assam is connected by the
main line of the NJF. Railwav.
Dhubri, Barpeta, Nowgong, Golaghat,
Jorhat, Sibsagar, Dibrugarh, Silchar
and Karimganj—none of these towns
are on the main line. I need not
elaborate how important It is to con-
nect these headquarter towns with the
main line. I hope necessary steps will
be taken in due course so as o put
these towns on the main line.

When our policy is to have nationa-
lised railway transport in the co.
try, I am sorry to find that there are
two private companies which are run-
ning two branch lines under the NF.
Railway. Thesc two lines are Chapar-
mukh-Silghat and Katakhal-Lalaghat.
When we pressed for the taking owver
of these lines by Government, it was
said that they would not Jike to invest
a2 huge smeunt in purchasing these
lineg ot this time. But under the
agreement, Goverament wil] have the
cption to purchase them only st the
expiry of every ten years. The agree-
ment regarding the Katakhal-Lalaghat
line wil] expire on the 31st March
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1964 and that concerning the Chapar-
mukh-Silghat line will terminate on
the 31st March 1968. I would plead
with the Railway Administration that
these two lines should be taken over
when the present terms expire so
that the entire railway system
becomes uniform and improvements
pending on these lines for a long time
would be facilitated.

Now, I have to refer to the diffi-
culties about wagons for civil supplies
to Assam. Since last November, there
has been an acute shortage of wagons
for transporting sugar, pulses, salt etc.
which are all imported into Assam
{rom outside, particularly Bihar and
UP. A restriction was imposed om
wagons for civil supplies and prices
rcse exhorbitantly. I do not know
what is the position now, but thes:
difficulties arise very often. I hope
ithat the Railway Administration will
takc adequate measures to ensure
that the requisite number of wagons
for moving these essential supplies are
made available whenever demands
are made.

Coming to amenities for passengers,
cn the N.F. Railway a great deal needs
to be done. I would particularly
draw the attention of the Railway
Administration to the question of
overcrowding between Barauni,
Katihar and Amingaon. The pro-
blem of overcrowding becomes
very grave especially during the
working season. Most of the labour
force for development works includ-
ing railway works are recruited in
Bihar and they have to entrain at
Barauni and Katihar. The few trains
that are there on this line are very
much hard-pressed during the work-
ing season on account of movement of
the labour force. 1 would suggest
that the number of ordinary trains
should be increased and during the
working season, special trains should
be run to cope with the movement of
tne labour force.

Mr. Deputy-Speaker: The hon
Member's time is already up.
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Shri Liladhar Kotoki: One impori-
ant point and I will conclude,

Mr. Deputy-Speaker: The import-
ant point is to be taken up last?

Shri Liladhar Kotoki: So that it
will be remembered.

Mr. Deputy-Speaker: It would not
be the last for the Minister; it might
be the last for the hon, Member.

Shri Liladhar Kotoki: I will take
only one minute,

This is regarding the activities of
the Naga hostiles on running trains
between Lumding, Mariani and
Tinsukia. This has been happening
for the last few years. Passengers
and also railway staff are subjected
to inconvenience and also injury whea
running trains are stopped ecn route,
and fired upon and looted. Recently,
they extended their operation to the
Hills Section. Only on 25th February
last, the Down Train No, 254 from
Lumding which was bound for Badar-
pur was stopped by the hostiles
between Langting and Mupa and fired
8t; and one fireman was injured. My
suggestion is that the Railways should
take up this matter with the military
and civil authorities and see that the
safety of the passengers and the rajl-
way staff is ensured and the regular
running of trains kept up.

15.00 hrs,

wft g0 wvo ey (wYelt) : ewTafy
TERT, -] F W AW W
arz-faame & w3 o7 @ | W Ay qf
aaeltw w o § s wgt aw wren-Fraiar
®7 5% 8, wrefie 39 3 Sy gy o
t 1@ we ge aw arw-fadr Y wE £
Afien aft & w1q e gy fewraady
wi-srreT & 9ey famw g aw anfa
o wifed ff, Im gz awaftrar 3
g0 Jwadfa Qrwar ¥ WM artzw R,
vt aw R i Qo & e W
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wt } w9 wrwor ¥ o g wwy 9w ¥
ot g s @ fi ok erciew ¥ sy
F ot oL

it wawrer fay (<-afem-ue
sty i arferar) ¢ fgdt & arwd
& w71 wrawn, fedt fafreet arga R
_:ra‘f qoHY £ 0

st 20 a0 g : 7¢ A a1 ) fedy
fafre s ST Fr gt 3 1 & A
e g f oot g1 W F F Wl gw
® TEH |
The Deputy Minister of Rallways
(Shri 8. V. Ramaswamy): Shri Hem
Raj is translating for me. He is hers
for that.
15.02 hrs,

[Ser1 Murceanp Dusx in the Chair]
A

U7 wft g0 wro Fag : F 77 % w7
| < a1 ¥ fgdg qaadia avsrn wrer &
I FTH Y oA w1fed 9, F g AFY A
g § 1| W ¥g sfefedns & g
&, IR i & Frwtor &1 e ) WK
5T ag =7 i ¥ fogesr w1 oy
LAl

W ¥ a9 a9 I fawrgadt wd
=aegT §, 99 ¥ wqa foa W o
faxra gy wnfad av, fommr agrav
wifgd a7 ag T g W IW F A o
& @ wradft | ot A w1 A wAy
fFmorasmtfe wamg et w &
e w7 wrara § 9wk gat F o ot
F @A a% s Jfega H
Jore wAW #, g ¥ g FEL ¥H
gat # vawt & w0 & g &
B € & wr og feafa wim a et o7
wrew Y q g€ 3 1 g amT W A A
g § fr wf md ¥ sw-avew
») feafa dzr Y mk & 1 TR formmr sy
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P odami@e, v
T #, AT W gEd W & It
9§t fxar & | A oo o dro e
& vy g €, FF wToee & i wed
€ s fora &9 ¥ <7 ) wrregwan
T forerd & # IR 7w 6 AN,
T arofa ali Y 1 AT aTw @
wer T ¢ fF 1850 ¥ I AT 3 gIv
o o e ®Y F7T WY € oY | WY A Q
W& YY EWAX Loo Fw &) I %Y fad
T3 | T8 FT FAAX JE PUT 5 w000
&iw A &N IT N ATE Y
wEar ATl snf agt 97 e ® gwzar
gY Tar &, 97 eqrai 9T ¥ oy wa g,
faer &, men W@ # w7 37 %) frwmay
T & o WTE wT| A WYy o= aer
o afe w4 & wifat a5 @ N
gerar agY war a feafa grdt =ow QY
st o et feafa Ga1 &) Ima s
FETEA & LA E 1 AT | FT 7T
Fefron ag grm fr qfra 9= adffa g
& 98 WY ¥ # OF agT 4T AT
AT IAWT K o

Shri Rajendra Singh (Chapra): Sir,

I have to point out that there is no
qQuorum in the House,

Mr. Chairman: Let the bell be rung.

st g0 w10 fay : Famefar wgweT,
q g wx w 91 fesw o
Wit ¥ faeRgrd CFo dYo #o Yo 9T
adft ¥ o W g 9T, EAwr Ew
o ¥ w e ¥ F g e
g fr fom gromag o0% 7 Wt o
o1d grr wifed, I ol ¥ st At
QWi eA e
forw oy & fwre &7 wrewEwE @,
99 o w1 feww W gra QW Y,
Y v A § 1 ey A T wwe qv
we-fawre & wwg A7 vy @ fe gaat
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[ %o 10 fa3)

& gar3 ¥ wgl X oF few ¥ avd e
T wY g 79 T & w7 fagr w
gt AN gETT A qATH ¥ FAA TF
A @3 o & uF for # faard
T ¥ Ty e oifee @ 5 A
safr aft & @ @ @ & AR
X WIT g o oAy arfed

wET AT Y AR 77 @ ¢ A
waf Y far-a-fam agar ar @y &
TN AR Qefo-%¢ &1 FrEgwAr
g1 AFHIAT WTAT § 1 IEEY |WH X
gt wqar & fF 3% £0¢ s & 70
wrEAr ¥ agiad gE } Jafs e w0y
F xdw as ¥ g gr v ¥ ufx
WTHEAT & 939 ¥ #q A9 I a@ F
sf ¥ gfggr A e = &
forg faeam wv &t frag g wwar &0
W A 7 qaan § o w=i o7 73
' AT A W el w@Ew w
R S =g )

®E T S AT FHA G, G;H
T% JITECH A WO qHA TEAT SEAT
g | q% wamar war § el g A a-
v & Y g ara ars § fE g fedom
# O §OT 00 AT Yo AT §
o & 37 wErd ¥ reRime ¥ fav §
t fy wfwedz ofraT e & & §
[IMF I s AW &1 7
& d w2 fordo i 9§, @
O @ & aga wivs axd oow @
L SRMAURLA S AR LY CA UL
§ v o sorfar & a9 waEe Y, A,
WA & T W W o
o g & maw Wi AL L
o I § T s2w 1

q

3
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Shri D. C. Sharma (Gurdaspur):

The Deputy Minister never travels in
saloons.

Ht g0 o fag - AR A A W
g Y F@ F A F IAH WA
a1 g | e afe ag gaw F@ E @
AT AT F FaT FIAT T°% F 20
wfed o\ g7 & AW oF F@rETw
g s wifed

Q% WA WE 0 W% AT
g F@

ot o a0 ey : it g et &
i At doew § I § W e
B 71 g =T W a9 79T A g
ITHT TETA T § ) af7 W -
AT FTAT T1Eg E qb a5 gAA w7 q2
mam-@wgﬁaﬁm
fege &= & ar I sraw 7w
i‘:fmﬂ”rmaﬁa;mgqmt ITH
THY T FY AT WIGHT AT @RI

TET O AT ® HAATCET 7 T
t, It WX o emw fagr ST
wifed a1, vaar s Agl faar e
w ¥ Wit Wy oggaw gl
I ggaT & foafer & v F 5w
ah § wer Tar fE T gy & w9y
safay o A et gl & g Al
woft wifgd 1+ F ug ¥y owwEw
fie 2x gfrabolt wrdwat § SA% arrw
# gaer vt a7 wY W A §
Tt Y wodt ag w faegw ww
wT ¥ =fed 1 fow @ & w3
vt yite gt g, Forn 3w e
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fopfrrem fow atg ¥ &ar v § uE
g & e ¥ ot wrEad gt
wfgd fomy gfraat s fEfam
19w &Y qF | THY §q ;g 33 A
yadtz & seivait F g § o
g ¥ @ g qager FAT Tfgg 0 W
*aT e Y 7g Frar § 5 3w g
sriwat aga & e wamfad WK
wiraTei= safe gar & | g AT T
aar & fr 33 gfraw sgwal o &
T WA st g 8, At
T R KT Tr Az € fF 3w
gfrae srdwaf, fore & weee sfoam @
I W qFFTAT gy | A Sferamai
wfrr ¥ wrr 99 9 gge far o @
¢ qT =g et 0F § ofaa adi &0
frgy ggarer & AYF 9% ggard w1 aW
w2 adt gf #9ife 9w Twa A0 A=
§ f& 1% 7 1§ qwRla §1 e frww
w7 | /R A ardt afawa ¥ ggA
%Y, AfFT ggarw g ¥ aw fow ace
#1 AETET T asr w1 e ¥ faar
wqr i oM STl 3 gyaTe & WL W
faar va¥ fasre w1 fafreariem
Al grm, ¥ qu A fgar o A
TH T ®Y 74T "1 g e v AN
¥ gfgwrrt  fafearidon & &
3% gfrga avd M TR ST R E |
¥ g9 ETgIw [T A g, afg wAAT
Y off I IEETei q et

tl. ff ™  ww B, W
qufey e wagT ewr ¥ agve
sur aoft §, «f ghovwx me, s
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& "= 3, fedfror & sxgow fed
TF FAAT B T4 AE A Afeg & v
fif w9 & arha ® Tgd W
Iarfea w2 12 4 & ¥ gwaTsr T g |
Afe 71 & *f a1 7y 4 fis 9w e
&% a1 oY g5 ot | gF wrdwal W,
N 2 7 EA ¥ wEqArE ¥ qay qr,
vea® ¥ fieae fear mn, o)
9 T Afew &9 foqr war o 39q
fifemt & wr forr 1 forw o WY
wriareat A% # veredt & 1 @ 7,
IO w Awd | IR v A
o arer § 1w A A A wife-
Tuet Whre g A gt 97 A davew
& por, Bt feameaw sriné ad
gt st wafrm gr aw § 1 v ar
A aeiT TR gU ) e A E
TR & g & 1wy o offi T
gfat & Fowferery dfy mt § cafed
@ Tww § Aw
& qogeh aT ot agy @Y v g
dzw T & Ty ¥ o qwe A wodly
ol wghy Wil 1 dfex ww I Ay
aff gAT ot A Iy v 9w o
¥ o ok sy gfrae & kel
T 13wt # 1 framae & wede
& TR @ agwT & Wb e flt gt
§ fx srodt wiwdw st & wer s &
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[t we 10 forg)
ad ) A v g § e R
AW & A9 g9 a@ # At
oo ool ¥ @ @ § AR Ag
IR F TN @ L
X9 T ¥ A & vz fE gEare 9%
ST §T g 97, T 41 Y AT F A7E PR
AU ® AT 9T A9 & foq g
FTEFE AL, CE AT R A AT F AR
f ar & = w1 g% 91 W Afew
fAma s g, N fiF Wy aE &
oF q3a< ¥ fear gwr  9r, gAY
SAfedw & w9 g & w-
FITH 9T gL AW W SqIEAY wIAT,
ITHT ZMEGT AT, IT® HFAA Y
&F q@ 4 O 7 ¥, ey a@ A
AN Ifaa ax & & o e R
mAAg WA WEEy ¥ wEAT 9EAT §
fs 3 wrf gferre= zIggaw T g,
fomd @A 7 FAW AF qW@ ¥ A4
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frg™ @ & ot wg A A g Qe
e 2, 1R ardre & wa Wy gk
# o o Fgar § fF WE g ¥
ST AT TAT TAT FHT G | WA
¥, § A1 & Tt § 0 A A0 s
T gy § NfF fqwa a9 § 1 WA
ITT § FTAT L Ty A F o
A A FITAFTAAAGE | ¥
faa =g & arer fvar ar fF w9 97
1 H4A Afgw T F I Faw A fy
IT A AT F g2 faw /F W)
A ¥ fafeas fawr %, Afew
W9 {37 K A afgw a g frar
@ TOF A BY FE g W8
g A B A F aEg
T Aqy AWM F FAAy ...

Mr. Chairman: Your time is oves
now.

WY AAZL WOAT T T G | SR
& 9l ¥ ¥ F 7 gogQ w7, o
gﬂiﬂ : g‘;aﬁ\; H:E':‘;: te:h' Chairman: He has got 20 minu-
wifgd 1| wro sgrET W 3 gfaaa
Fadz & I ag T AT | -
®d1 e & 5 A I3 gfvaa &1 s
@ A wlt wqmeEE {9
2w & o fewmifew am §, TN
qg @ ¢ fs 3 gfaga &
¥ grq afz =g rm Ay & A—fE-
@ & el 5T A | xE e

Shri P, N. Singh: I am the only
spokesman from my party.

Shri Rajendra Singh: He lost five
minutes for want of quorum; that may
also be given to him.

wY g wT aft aer g aear § X T wET @

e % ffaRw e A oAy & A & @ wqardr §
Wk vEF Ex @ A o, I F7 @ AE ¥y @ P F
a1 fafre age a2 W@ o N w94 wt S0 ¥ i AN X Wy W,
AR E TN IS g i ¥ fefm 2 ¥ Wy &%
frd oYt g 0% W A W g & fag W fgdra Ao ¥ waw Aofr A wy oF
Aqre g W e Aol F 47 ST @y v A A

¥ v g § e ded qoge
Fae VAT g wrfed w1 ag R

afw %, 37 & fad g @ femr
way | WX % fggana & dwa s
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® T T AT FT ¥ T AY v R
NAFRCITTFTTT
43 9%, I« TF W9 W § qaAre-
g7 Wy § 7T, AfeT 3w & ofs-
fagrdr &t A @ oad | @R
A &7 T HY A FearE wrk §, 999X
M9 B YA AT |/feq

fro® @9 § 3 37 gathied &
FNA R I ™ Q7 | IT X AT
T {50 To J F FT I¥o Fo TF FA
A Iy e ¥ & 1€ off, Ffew
T IY Yo o ¥ A FL I¥o TH
B A ) 1 faafae § wadg
A W awe & gor X 5
TEE Wi g W@ R

WHagag d WA w @
uay § v sigt a% afawrd v vy
2, Aafagt & qr § Faw oF gfawnd
fasrt & 1 AfET gyt B, AAfF 7@ &
SATET HEAT FIAT E, A F wW ¥ wW
[ fawm @ Ay § wifed o

9 & §19 QF W g oA §
Tt & Wt A FEE § worg ¥
FTANA Z | AT W9 q¥ RS F
A AATIA AT & ) WY T
e ¥ AW FWQ § WK @y awa
mEX ¥ & 9T W wRT qArIT
freray & 1 FfET ) 0T ww A1 Tk
¥ 77 & 3fea @3 wat § oE weqor
¥ & 3T &1 g & fxAt 71 s/
wAIT AR Ay | @fag o o
frremmafafmafe ot &
oE 97" @Y A A N o=t F ww
sAMAETRIgN TN T W
0 Y w40 qaI Y o w% o

v afaada oy gayw fr I3y §
Afe T TR & Jvwrdd # wy 0
& 1 37 w1 warw ot ot ¥ gAY

PHALGUNA 11, 1882 (SAKA) Budget—General 2768

Discussion

grasam AR @ 8,
€ qyet ¥ AN Q@ E, % ey
¥ w7 g wgEw ¥ Y SR g,
¥ET TEAYE @ F ot IT Hy WA
e A g9 | WY te¥o ¥ qF WHAT
fasay a1, afx I8 & gayfaw oo o
gfrada & mueT a7 X W B
ey e g & 37 %7 AEEY
T g, At T weE a|

¥aT & 97T A79 OF 0T § wrfax
¥ faste afx & #=for & vy § wgar
wear § | ¥efor & faafad & grow
& a9 w21 Ay 9 59 & A o A
At & fear § fF d=foar w2 &
W@ T EQ A, gF At
¥zTr A1 o iz © v o gy
e | gw A § fr Tz 9l frete-
eemdqgmfmsiqn s &
fa aya afewr & g9 agr 2 § W
7 IR IF A2 K T HAT AR
M9 2T fF feq & a0 A0 &
0 ST AdEA §, 9 qgAT awr
0 AWM F ard T W frete-
¥z & 7T J99 ¥A & 1 w9 A
WO oA freimdr w©w § A
AT 1T K QU TR & fag e &
& A ®i v 4y fray § 1 ag I
g & 1 377 7 7 wgy 91 v gy &=Far
1 A a1 gz #faw 9T vy
JF | G & AT A9 gw N gy
& fag vegr &y WX W W 9
wry 3y WEd § ag go 9% agy
gov & 1 w9 24 Pn grer ag & e ot
TaAdz w1 ¥for § wgt T wavEr &
W wgt wgdz dfor § wgt
Tm ®% § 1 g o wyfY g 9%
e aft iz 1 Oy oY 3y Wiy fw
i mwaie ¥few & are ww g A g
Wyt & ey g, Wwr Qay w1 aff @
1 9 W gww ¥ At ant
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wgi 75 T gRiwaae
I € graT Ay @I E o o &
ot N e sA A
T F FIT WY FT TEA G
IRFATAE TN v Yo @
w§ ¥ | T F wWAr T qog B A
+ famar 1 N wogr Fefor war
g et § faeelt oF wyar & 99 WY
amr Al faear Fefor feardde <
E Y1 IY FaA grene Pm Y ¥
T Fg FrmT foaer § | gfed
s efor eyt g A § )

™ ¥ AArr G2 #7 e 9
TS gR fE R
TW g A5Y a5 A w1 defor
T @ AR 77 el grat & =y
aya IfFT g 98 Ty § fF ez
afx fedt &7 T FL Q@1 99 F1 38 I
felt grdl & FEw ST T A
waar wifg” 1 afz Ty 7t gav ar &
¥ TAeRdTT & faas TEE
T | I® F AT A g R
fergearT & W= 3 qud wora g
S afafFradr SR I aFd T
gl I g ¥ fawfor & fad e
AT A W ATE PeAr T & |

T 9 7RI & 9 § WA 94
wgEa ¥ WA A g g o wrd
FT FHAY AU GO ¥ AT & TP
& I Ay B A ¥ T favery
wifery wX ot A & wfewrd o9 =y
fafemr@TT A s O% | Wl A F
wfawrd 37 #1 fafemgy s@ €
wrferwr #T R § 133 _forT ¥ wdeat
Y & oy 2T gfva & faeddy Ty
¥ w99 ¥ fafewgaaT = ane
il
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wfes % & & a@ 3z ghEw
& PfordEe & o § FEr T
¥ 1 5@ wmd ¥ oft aga Ead @ (@
¥ | e 3 W wfg 5 fw
T Y AT A AT Y PErrme
faay S | 99 B AW qry 4% faea
¥ ¥y Trfed 6 1 @ g -
¥2fzg & W 9@ F1 FrET
ayfed 1 few o arfee gfaw § o
¥ Sy FT A Fr7 ATHT 3 AT P
%1 IGAEA FQ & I 1 ey
7 famy g | 9 F WA § 79 Y
fer g & gran

™ T w1 ¥ 99§ wia
if o WE o T ¥ fer owi
9T F IAF TEE 1 AL { AT
&= Py s AR TR & WA g
fray e fore & fF @ sEC I E
a9 wEvE W [N 931 ¢ 39§ w4
AR E

Shrimati Mafida Ahmeg (Jorhat):
Mr. Chairman, Sir, before placing my
humble observations before the House,
1 wish to associate myself with the
hon, Railway Minister in paying my
compliments td our railwaymen for
whose labour, skill and devoted ser-
vices the Indian railways have achiev-
ed tremendous progress in recent
years. When Parliament is discussing
the railway budget and the hon, Mem-
bers from different States are alive
to ventilate the grievances of their
respective areas, we the Members
from Assam have got to express our
grave concern at the growing insecu-
rity of railway travel in that “part
of the country dué to Naga depreda-
tions. According to press reports, all
the night train have been suspended
in Assam at present, and we are really
disappointed at this news. The Naga
depredation, as the House is aware,
ic not a new one. The trouble is con-
tinuing for decades, and lasf year,
three railwaymen were killed when
the hostiles fired upon a goods train.
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Since then, the trains are running
with armed protection throughout the
disturbed areas. But it is possible to
ensure safety by providing armed
forces in the running trains? That is
my question. I would also like to
know whether Government are in a
position to maintain security forces
for an indefinite period.

I feel it is very, very difficult to
ensure safety from firing by hostiles
either from the hill-tops or from thick
jungles, because the armed patrol
inside the train will only reply to the
firing of the raiders. It is just like
using the umbrella after the rain is
over, It is apparent from what is
happening in the last few days. On
the 10th February, two soldiers were
injured when a running patrol train
was firedq upon on the Lumding-
Mariani line. Another surprise attack
was made on a running train on the
Lumding-Badarpur section on the 25th
February and the fireman received
bullet injuries. The more surprising
thing is that the hostiles stopped the
train by placing sleepers on the track
and then opened fire. I think this is
only the beginning for the year, and
we apprehend more danger in the
coming monsoon.

As a precaution againsi these
happenings, the railway authorities
have done well in suspending the
night services. But I want to point
out to the House that last year, it was
suspended for days and nights together
for over a week and the impact of
the disruption of the railway com-
munications immobilised the road
transport to some extent because the
State Government had been compelled
to ration petrol in Assam and the dis-
location of essential supplies caused
great hardship to the people of Assam._

At that time, a suggestion was put
forward for a diversion line from the
disturbed area and I take this oppor-
tunity to urge upon the Railway
Ministry to take immediate steps to
construct an alternative line starting
from Silghat and linking a station in
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upper Assam. It is high time that
the Government should consider this
matter deeply and devise all possible
means to keep the economic lifeline
of the frontier State functioning
normally. 1 earnestly hope that the
hon, Railway Minister will throw
some light in this respect and I wish
that he would seriously consider it
and will give us hope in his remarks
when he winds up the debate,

But when I am speaking for a
diversion line of the Lumding-Mariani
route, I want to say it clearly that we
are cqually concerned with the hill
section, namely, the Lumding-Badar-
pur line. I request the hon. Minister
to take zll effective measures, in co-
ordination with the Defence Ministry,
to protect the life and prosperity of
the passengers travelling in that route.
I think by introducing dieselisation in
that sector the speed of the trains
could be improved.

We are thankful to the Railway
Board and to the Railway Ministry for
what has been done so far for the
improvement of passenger and goods
traffic in Assam. Apart from the Bra-
maputra Bridge, the authorities have
taken a bold and wise decision to
construct another bridge on the
turbulent river Jia-Bharali and to
construct a railway line from Ranga-
para to North Lakhimpur. But many
things are yet to be done. A large
number of stations are still without
the minimum basic amenities such as
a shade on the platform, waiting room
and proper arrangement of drinking
water supply, etc. I would like to
submit that when our whole planning
is for the welfare of the rural popula-
tion, priority for providing amenities
should be given to the branch lines
and small stations. Allotments should
not be made on area basis or on the
basis of dimension, but on the basis of
necessity.

I am censtrained to say that the line
capacity of North-east Frontier Rail-
way is to meagre in comparison io
other railways. More and mare Fne
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capacity should be created to cope
with the growing trafic. If the rail-
way authorities increase the line
capacity of North-east Frontier Rail-
way in a planned way, it can capture
the entire tea trade of Assam. There
is also large scope for carrying coal,
timber, jute, etc. Over and above
that, large scale movement of oil is
expected in the near future. So, it is
high time to start extensive works to
develop line capacity. I hope these
things will receive close attention of
the Railway Ministry and the Railway
Board.

Sir, the House has discussed much
about inadequate supply of wagons
and unusual delay in its movement.
It is really something very peouliar
that when we are not only self-suffi-
cient in wagons, but we are in a
position to export wagons to other
countries, why we cannot cater to the
needs of our own country? Due to
delay of wagon movement to Assam,
scarcity of foodstuffs is a common
feature of that place. Recently we
had sugar scarcity there only due to
delay in placing wagons. It is a com-
mon complaint of the trading com-
munity that things cannot be lifted
within the time-limit of the quota.
The new broad gauge line from
Khejuriaghat to Siliguri, when com-
pleted, will shorten the route and
wagon movement from and to Assam
will be improved. However, the
railway authorities should give special
attention to provide facilities for food-
stuff consignments. Moreover, I want
to say that wagons are the best liaison
between the traders and consumers
and needless to say it is an important
factor of railway income. So, this
matter should be considered seriously
as the railway is going to lose short
business routes as well as long routes.

Now I come to ticketless travel.
Referring to tickctless travel, the hon.
Railway Minister appealed to the
Members of Parliament and the publie
¢o co-operate with him for its eradi-
cation. But I would venture to say
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that to combat the evil of ticketless
travel, the Government should come
forward with definite and firm mea-
sures. It is a simple fact that ticket-
less travel is the result of over-
crowding. In our country, there are
annua] festivals every year whicn
collect large congregations. In my
opinion, the railway should foresee
the large crowds of passengers during
a particular festival or mela season.
They should assess beforehand
accurately the expected number of
passengers on such occasions and
should arrange to provide sufficient
number of trains where traffic so
warrants.

15:35 hrs.
[MR. DePUTY-SPEAKER in the Chair]

Sir, I had the horrible experience
of overcrowding and ticketless travel
when I travelled from here to Assam
via Barauni on 31st January this year.
When the train was approaching
Simaria (West) station, I found thou-
sands and thousands of people—men,
women and children—coming towards
the train. The crowd began to swell
larger and larger and the train was
stopped by them every two or three
minutes. The mob tried to get into
the compartments and on the roof.
The travelling passengers were
threatened by all means to open the
doors and the poor passengers were
compelled to open their compartments.
What struck me most was that I found
not a single person of the Railway
Protection Force nor a Jocal police-
man to control the mob. No railway-
man came to give any help to the
passengers. Truly speaking, there
was absolutely no railway administra-
tion on that particular day in that
particular section. The railway com-
pletely surrendered to the mob.
Thousands of people got on the roof
without any interference either by
the railway staff or loca] police. I
was quite upset and eager to know
the reason why so many people were
coming. Then somebody told me that
it was Maghi Purnima day and people
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were anxious to take bath in a
nearby big river and hence such a
situation arose. My argument in this
regard is, when the Government are
wel] aware of the mass mentality of
sur people, they should take timely
measures to meet such situations,

I also feel that political and social
leaders have equal responsibilities to
educate the masses and to make pre-
ventive measures on such occasions.
Apart from these annual featurs, over-
crowding in our trains is a common
sight throughout the year. I wonder
why the authorities issue more
tickets than the awailability of the
sitting accommodation. Is there any
justification to increase the railway
earnings at the physical and mental
discomfort of the travelling public?
I earnestly hope that the hon. Rail-
way Minister would issue directive to
all the zonal railway authorities to
issue tickets only according to the
accommodation available in trains. 1
think to eliminate overcrowding, this
will be an effective remedy,

I have something to say about over-
erowding of the Pandu-Tinsukia ser-
vice of the North-east Frontier Rail-
way. I believe the Railway Ministry
is aware of the fact that in that sec-
tion, three or more compartments are
exclusively being provided for the
military personnel. So, there is hor-
rible overcrowding. More bogies
should be attached to cope with the
growing number of passengers there.

Sir, while participating in the rail-
way budget debate, I am afraid I
have gone too far from the budget
proposals. However, I hope, that
my humble suggestions will receive
due attention from the Railway Board
and the Railway Ministry.

Shri Supakar (Sambalpur): Mr.
Deputy-Speaker, Sir, the hon. Railway
Minister deserves congratulations for
having a better performance this year
than in the previous year. Statistics
supplied to us give s very rosy
picture of the performance of the
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railways not only so far as traffic is
concerned, but also regarding other
concerng like the Chittaranjan Loco-
motive Works, the Perambur Coach
factory, etc. But there is one thing.
The Railway Ministry is not fully
aware of the fact that the country is
developing at a faster pace than the
railway is able to cope with the
traffic, and the sooner thcy become
conscious of the fact the better for
the development of the country. I
feel that the railway is not able to
meet the demands of goods and pas-
senger traffic in the country. Of
course, the hon. Minister has come
out with a plea that it is not possible
for the railways to meet all the
demands. That is true. But we must
remember, at the same time, that the
railway is a monopoly concern and
there is no competitor and, in that
sense, their responsibility becomes all
the more greater,

When we come to the question of
railway versus roadways we find that
wnereag the railway has so many
advantages over the roads and where-
as the railway gets the largest slice
of the Plan allocation both in the
Second Plan and the Third Plan and
the roads are not at all developed as
they should be, the railway is not
able to meet half the demands which
they are expected to meet. Not only
they are not able to meet all the
demands, they are not able to meet
even those demands which are vital
for the country.

In this connection, 1 will give only
two illustrations, The most important
{llustration is the failure of the rail-
way to meet the demands of the steel
plants. We knew with very deep
regret that two of the blast furnaces
of Rourkela and one at Durgspur
could not be commissioned, although
they were completed many months
back, on the ground or on the allega-
tion that the railway is not sble to
supply them with coal and other
necessary materials. This matter has
been brought before this House on &
number of occasions and we find an
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explanation of this fact given in the
report which has been circulated to
us, “A Review of the Performance of
the Indian Government Railways”. I
draw your attention to some state-
ment on page 12. I will only quote
one sentence which reads:

“It may be mentioned that this
category enjoys high priority and
the actual requirements of the
steel plants have, in fact, been
carried, the shortfall being due
to the demands materialising
slower than anticipated.”

From this it appears that the trains
are rushing to the Ministry of Steel,
Mines and Fuel. But when we ask
the other Ministry they usually put
the blame on the Railway Ministry.
We are concerned not with which
Ministry is to blame but with how
to get things done. And when we find
for months together things do not
move and our expectations do not
come to fruition, then we get dis-
appointed and frustrated. This one
fllustration is about the carrying of
goods traffic.

1 will give another illustration
about the inability of the railways to
carry essential passenger traffic. The
hon, Member who preceded me, Shri-
mati Ahmed, referred to one instance.
1 will cite another instance from
Orissa. As you know, Orissa is the
land of fairs.

An bhon. Member: Fairies”

Shri Supakar: Not fairies; fairs.
There are so many melas. At the
time of the car festivals in the past
there have becn great rush at Puri.
This year it was known that there was
a special mela on the 27th February
and we expected that the railways
would make an honest attempt to
CAITY as many passengers as possible
to that holy place. But we find that
manv people had to be disappointed,
and disappointed on the ground that
there is not enough sheds for the
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trains to arrive and, therefore, many
special trains had to be cancelled
Therefore, these things should be
looked into and the Government
should not be complacent on merely
improving their performance of pre-
vious years and placing some statis-
tical facts before us.

I now come to certain railway lines
about which demands have been made
from all parts of the House. Here I
am speaking of the necessity of
Orissa. You know, Sir, that last year
in the month of August 1960 there
were two serious floods in the east
coast of Orissa which resulted in a
huge loss to the railways on account
of the fact that the line was com-
pletely disrupted in many places for
several weeks, and both the passenger
and goods traffic had to be diverted
in a very circuitous manner. 1 do
not know the extent of the loss incur-
red because when we put certain
questions in the House we could not
get any specific answer on this point.
In order to meet such contingencies
I think Government should do well
to develop the line between Talcher
and Rourkela. It is well-known that
recently there has been an extension
from Rourkela to a distance of about
42 miles. The distance between the
other end, Domaro and Burswan and
Talcher on this side is a distance of
about 50 to 60 miles. If the railways
connect that strip I think that would
not only help the goods and passenger
traffic but will be of immense help
in times of high floods.

I now come to another smal] point.
Though Calcutta and Delhi are con-
nected by many special trains, we
find that there is only one train that
is convenient and good, and that is
the Kalka mail which runs in the
main line, grant chord line. All other
trains that connect Delhi with Howrah
take a very long time and all of them
pass through the main line.

I fee! that the Government shouM
consider the desirability of having =t
lemst another mail train between
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Howrah and Delhi so as to enable
passengers to reach Delhi from
Howrah either way quicker. The
Government should provide some
special bogeys for passengers from

Cuitack to Delhi because we find that
almost al] the other State capitals
have some direct connection with
Delhi except perhaps the capital of
Orissa.

One other point and I finish, That
is about some personal malter of
railway employees. As you know,
the construction of Hirakud Dam
began in 1945. At that time the
Railways and other Government
employees who were working under
the Central Government were given
some construction dearness allow-
ance. The Railways provided that
the staff at certain stations were to
be given this construction allowance
because the prices of things went up.
But strangely enough though staff at
stations at a distance of about 200
miles, like Rairangpur, Bolangir and
Jharsaguda, were given the facility
of construction allowance the staff at
stations much nearer and at a dis-
tance of 8, 15 or 20 miles were not
given that. Those people have been
moving in this matter for the last
ten years but without any effect. I

hope the hon. Minister will kindly
look into this matter.

" Shri Ramakrishna Reddy (Hindu-
pur): Mr. Deputy-Speaker, Sir, 1

take this opportunity of congratulat-
ing the Railway Ministry on its
splendid all round development and
efficiency. A compliment from a Con-
gress Member may not be of much
significance in view of the Opposition
this year growing very eloquent to
pay tributes to the Ministry for it
efficiency and progress after indepen-
dence. I would like to congratulate
the Ministry specially for its general
efficiency, passenger amenities, for
putting up a number of fans, for the
improvement of lavatories, for the
introduction of sleeper coaches, for
siarting de lure trains, for construct-
ng third-class waiting rooms and for
oroviding a number of amenities in
them. for constructing a number of
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platform sheds, for broadcasting news
at main junctions, for providing bath
facilities for providing free service to
clean compartments and for a host of
other improvements and general
amenities.

Coming to the other improvements
1 feel very proud to mention the loco-
motives that are coming out of the
Chittaranjan faciory and the coaches
that are coming out of the Perambur
Coach Factory. Any Indian can be
proud of them. According to the
reporis of the railway administration,
the railways are supposed to be the
best bridgers in the world. 1t is also
gratifying that the Railway Ministry
is in a position to send its team of
officers 10 West Asian countries for
constructing railway lines there. It
is really a matter on which all of us
must be proud. Railway yards are
developing increasingly everywhere.
After independence these are count-
able developments in the railway
administration for which we must pay
our tributes,

Progress in a democratic set-up is
slow compared to that in a dictatorial
administration. Yet, the slow prog-
ress that is attained in a democratic
set-up will be of a far-lasting utility
and value than a spectacular achieve-
ment in a dictatorial administration.
Everyone of us, one and all, must pay
our unstinted tributes and must praise
the Railway Minisiry and the railway
employees who saved the prestige
and honour of the country with their
co-operation in making the strike a
failure,

But the progress made is not very
sufficient in the south compared tn
that in the north. Out of total mile-
age of 35,000 and more not more than
10,000 miles of Railway line in South

India. Injustice is meted out to the
south. I join my hon. friends who
have preceded me, specially Shri

Imam of Mysore, Shrimati Parvathi
Krishnan and other South Indian hon.
Members in this regard. The demands
of the south, at least to an extent,
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can be satisfied. In the pre-indepen-
dence days for a very long time
Madrag was blessed to be the South-
ern Railway headquarters. But when
1 come to my own State of Andhra
Pradesh, 1 feel really miserable to
find how in between the south and
the north we are squeezed. Unfortu-
nately, Andhra Pradesh being a divid-
ed house, we are being exploited more
and the weakness of our State s
taken advantage of,

Leaving aside the general misfor-
tune of Andhra Pradesh and coming
to particularise, Rayalaseema, an en-
tity of four districts, is a man forgotten
and a God forsaken place. It is a
land of famines, . pestilence, draughts

and what-nots? We have all .the

miseries. Here, when the ice in the
‘Himalaya mountains melts, the rivers
of the northern plateau flow with icy
water, but it will not be an exaggera-
tion if to impress upon the House I
say that when the mountains of Rayal-
laseema may melt the rivers of
Rayalaseema may flow with sand. It
is an unfortunate situation. We have
to go through sparse and remote dis-
tances for a rai]l connection. It is
really a miserable thing.

1 come from Hindupur. The condi-
tion in a particular taluk, Madaksira,
is still more unfortunate. It exports
arccanut and betel leaf as far as
Bombay but has no rail communica-
tions. It is in a very unfortunate
situation. Such being the case, 1
think the public of Rayalaseema and
Andhra Pradesh may not pardon the
negligence on the part of the railway
administration unless adequate justice
is meted out to us. You take the
railway map of India. You find that
there is so much density in the north
that you do not have space even to
write. But when you come to the
migddle part of India, there is sitting
space on. the railway map. It is in
such a deplorable situation. 1 would
therefore request the Railway Minis-
try to be a bit merciful to that part
of the country which is so much
neglected. R |
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Coming to the reconstruction of
zones, times without number hon.
friends and colleagues from Andhra
Pradesh have been urging for the
creation of a separate zone for Andhra
Pradesh. We have to deal with so
many Railways, the Central Railway,
the Southern Railway, the North-
Eastern Railway. We have to deal
with so many railway links and we
have to approach so many centres for
any rectification or remedial measures
with respect to Andhra. Pradesh. I
think the Andhra Pradeshr Govern-
ment has also made its representation
to the Railway Ministry, but I do.not
know why the Centre has taken a
negligent view of it

16 hrs.

You must be aware, Sir, that
Andhra Pradesh has sent four Mem-
bers unopposed to this Parliument,
whereas the whole of the rest of
India has sent only about eight peo-
ple, that is, two from Bihar, two from
Assam, two from Mysore, one from
Madras and one from Madhya Pra-
desh. To Andhra Pradesh goes the
credit of sending four Members un-
opposed, and it goes to the credit of
Rayalaseema, a barren area of four
districts, that it has sent two Members
unopposed. Bup what are all the
benefits that we have derived there-.
from? The Members who have been
sent unopposed have to sit idle. The
general administration is woefully
negligent towards us, and the presence
of those people, who are well qualified
people and double-degree holders, is
not taken notice of and weightage is
not given on the treasury benches.

Leave aside that. 1 am not very
much particular about that. But
Rayalascema which is so barren and
neglected, has contributed the highest
intellectual here to preside over the
destinies of this House, the hon. Shri
Ananthasayanam Ayyangar, and the
Congress President Shri Sanjeeva
Reddy. We can be proud of it, and
I would request the Railway Ministry
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to take particular notice of this fact
that these four districts of Rayala-
seema which are woefully neglected
have made this contribution.

Mr. Deputy-Speaker: Why is the
hon. Member omitting himself?

Shri Ramakrishna Reddy: I would
make this- request to -them that at
least the recomstitution of the Zone
may be considered very sympatheti-
cally. The Railway Corruption Enqu-
iry Committee came to the conclusion
that compact zones must be created.
In their Nineteenth Report, the Esti-
mates Committee have also come to
the conclusion that there should be
compact zones. And the progressive
Russian country also have a zone for
every three to four thousand miles
of railway line, whereas in our
country, all the four zones, namely
the Southern Railway, the Northern
Railway, the Western Railway and
the Central Railway have each got
more than five to six thousand miles
of railways and the rest of the three
zones have got only about four
thousand miles of railways each. 1
would request the hon. the Railway
Minister to create another zone for
Andhra Pradesh with Rayalaseema as
the headquarters. For Andhra Pra-
desh I am pressing only for the zone.
The zone might be created on a com-
pact basis in view of what I have
submitted. Guntakal or Dronachalam
as central places can be developed as
zonal headquarters.

Coming to the railway lines, we
have proposed a line from Chittal-
drug to connect Mysore State via
Madakasera, Hindupur, Kadiri and
Cuddapah; then another line from
Cuddapah to Chintamani via Raya-
choti and Madanapalle; and then
Nandyal to Cuddapah via Maidukur;
also Kazipet to Ongole via Nagarjuna-
sagar and Machrela. This will afford
a lot of help for everybody in Andhra
Pradesh. All these lines that I have
suggested will not be too much for
the Railways; they wil] come to only
a few hundred miles. I think the
Reilway Ministry will be good enough
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to consider these points and see that
adequate facilities are given to this
very backward area of the country
and not disappoint us in Plan gafter
Plan.

I listened to Shri Asoka Mehta's
speech yesterday. It was really beau-
tifal! We theught that he was only an
economist; but I feel now that he is a
capable advocate and lawyer also to
represent facts. He said that South
India may not be given more facilities
for railway lines because they are
switching on to buses! Switching on
to buses is quite a different matter.
People are taking to buses there be-
cause they are properly managed.
There is private incentive. But go far
as the Railways are concerned, the
officers are very callous, they do not
care about their duties. They look
only to their monthly salaries and for-
get their duties. Proper administra-
tion is not maintained; the tempo of
administration is not maintained. The
publie in these sparse railway links do
not get proper facilities. So people
take to bus journeys. 1 wish our
Deputy Minister had only travelled on
the portion of the line from Pakala to
Dharmavaram: It is a wonderful line.
There is a saying in our parts that a
lady who is pregnant may be recom-
mended to travel by railway from
Pakala to Dharmavaram and she would
at once have an easy deliveryl Such
is the woeful state of the line. Im-
provements can be made here by run-
ning improved additional trains, shut-
ttle trains, mixed trains and opening
new railway lines even on loss.

Mr. Deputy-SBpeaker: Is that a sug-
gestion to the Deputy Minister, to
travel by that line?

Shri Ramakrishna Reddy: No, Sir.
1 was saying that he would then have
the experience, because recently he
came to my area, and I know that he
knows throughly about my area.

Then I want to say something about
overcrowding in the railways on these
lines. Now we have a self-sufficiency
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of locomotives as well as a self-suffi-
ciency of coaches. Therefore, more
trains can be put, or at least more com-
partments. If this is done, overcrowd-
ing can be reduced to a certain ex-
tent. Coordination between Railway
Police and Railway Administration
staff hag to be developed a great lot.

I would also like to mention that the
representation of Andhras in the rail-
way services is not quite adequate and
in proportion to the population or the
importance of the Pradesh. Railway
Corruption Enquiry Committee also
recommended recruitment to services
on regional basis. The headquarters
of the Railway Service Commission are
located at Allahabad, Calcutta, Bombay
and Madras. Human nature being
what it is, wire-pullings and influences
are felt more in the areas which are
surrounding the headquarters and are
nearby: so much so, that if Andhra
Pradesh has a zone of its own it will
have adequate facilities to absorb the
personnel and greater justice can be
done to Andhras. I therefore request
that a separate railway zone must be
allotted for Andhra Pradesh and gre-
ater number of people absorbed in the
Tailway services,

Shri Muhammed Elias (Howrah):
Many Members who belong to the
opposition have already spoken about
the trade union rights of the railway
employees and the post-strike situa-
tion which is prevailing in the various
departments of the Indian Railways.
I do not want to take much time by
repeating all those things. In spite of
the assurances given by the Minister,
not only the Railway Minister but
other Ministers also, that there will
be no victimisation for mere participa-
tion in the general strike. But what
is going on in different places is a very
regrettable thing. Because, the rail-
way authorities in various places are
very revengeful. Their attitude is not
80 good and not so helpful to improve
the relations between the employees
and the authorities. The employees
are being unnecessarily harassed. I
have got a lot of material, especially
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from Eastern Railway and South-
Eastern Railway, which I have already”
sent to the General Managers concern-
ed, but I have not yet received any
reply from them.

One single example, as my friend
has said just now, is that in spite of
the award given by the Pay Commis-
sion, the rise in the pay scale of train
examiners from Rs. 180 to Rs. 240 has
not been implemented. Rather, the
authorities concerned have implement-
ed it in this way, namely, to decrcase
the scale from Rs. 180 to Rs, 150. In
this way various things are taking
place in spite of the Railway Minis-
ter's assurances.

Here are the figures in reply to my
question on the 24th of last month. The
Deputy Minister said that in Eastern
Railway and South-Eastern Railway
many cases are still hanging fire.

Shrimati Ila Palchoudhuri: Was it
because they joined the strike that the
pay scale has been reduced?

Shri Muhammed Elias: They have
joined the strike. That is why the
Government is giving them punish-
ment. They were told several times
that there will be no punishment.
Various Ministers, even the Labour
Minister stated that they would not
take any revengeful action against
those employees who have taken part
in the strikes.

An Haon., Member: Not all.

Shri Muhammed Elias: 1 would say
to the Minister that if this attitude is
being taken by the authorities con-
cerned, if the Government does not
follow the proper policy, the relations
between the employees and the autho-
ritieg cannot improve.

We are completing the Second Five
Year Plan. Now, we are on the eve
of the Third Five Year Plan. We
want that the workers should work
property so that the Five Year Plans
could be fulfilled and our economy
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could be developed. How could this
be done? Do you want it at the point
of the dagger or at the point of the
bayonet? That cannot be done. Un-
less and until proper enthusiasm is
created among the employces and the
workers, the full co-operation of the
‘workers and employees cannot be had
and the economy cannot be built. The
workers cannot work enthusiastically.
In order to have their co-operation,
you should help them to build up a
thealthy trade union movement. There
.are innumerable examples in our
scountry. Wherever unions are rcog-
nised, wherever a healthy trade union
movement is prevailing—whether théde
unions are cohtrplled by the Commu-
nists or by the P.S.P. or by the Cong-
ress, does not matter—it has helped
the employers, it has helped to in-
crease production and to build up our
economy. Everybody will agree with
this. The Railways is the biggest in-
dustrial concern in this country. If
these pitiable conditions prevail, we
shall not be able to have the co-opera-
tion of workers and employees and
we shall not be able to build up our

economy properly.

What is the difficulty of the Railway
Ministry and the Railway Board in
recognising the Chittaranjan locomo-
tive factory workers’ unipn? These
workers are surpassing the target of
production. They are working so
~onderfully and so nicely. Why
should not their union be recognised?
"They have been agitating for the last
five years for the recognition of their
-union. If this union is recognised,
they will work more and good rela-
tions will be established. All the dis-
putes can be easily settled and there
will be no discontent among the wor-
“kers in the Chittaranjan locomotive
“factories. Although their union is not
recognised, they are working well
" What I mean to say is, if their union
is recognised, they will work more and
ethusiasm will be created for them to
work more. Every year, the hon.
Minister speaks about the amalgama-
tion of the two Federations. This
time, he has not said anything about
that. He hag only said that staff coun-
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clls are functioning properly. He has
said in his speech that nearly 200 staff
councils are functioning. 1 can say,
there are many staff councils which
are not functioning at all The wor-
kers have no proper channel to put
their grievances before the authorities.
My hon, friend Shri S. M. Banerjee has
referred to this. That is why Memberg
of Parliament have to write a number
of letters to the Ministers and General
Managers, and other authorities con-
cerned. Most of the time, a one-line
reply is received: your letter is re-
ceived and the matter is beipg Jogked
into. Nothing happens. Very little
result is got by writing all these letters
although hon. Ministers have assured
us that if hon. Members write, we shall
look into the matter and take proper
action. There are many examples. I
have got a lot of papers here. Letters
have been sent to the Ministers and
the Managers concerned. No reply
has yet been received by us.

Mr. Deputy-Speaker: He is not plac-
ing them on the Table of the House?

Shri Muhammed Elias: No; 1 am
not¢ placing,

Bhrimati Parvathi Krishnan: The
letters have been sent to the authori-
ties and Ministers. These are only

true copies.

Shri Muhammed Elias: [ have got
them to show you.

Mr. Deputy-Speaker: I was only
afraid that they may be too heavy for
the Table.

Shri Muhammed Ellas: 1 will not
trouble you by placing them on the
Table.

Then, 1 shall come to a point which
I have been raising in every one of
my speeches on the Railway Budget,
regarding nationalisation of Light
Railways. Whenever I raise this ques-
tion, the hon. Minister only says one
thing, that the policy of the Govern-
ment is not to nationalise the Light
Railways although they have nationa-
lised the Barsi Light Rallway. I am
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speaking especially about the Howrah-
Amta Light Railway, and Howrah
Shiakala Light Railway. These rail-
way lines were laid about 80 years
ago. At that time, the number of
passengers wag only 8 lakhs. It has
increased from 8 lakhs to 59 lakhs.
But, the carriages, the trucks are the
same. There is no increase at all.
The passengers have to suffer enor-
mous difficulties, If you go there at any
time, you will find that are passengers
are travelling on the roof, and on the
foot-boards. The speed of the main
is only 10 miles per hour. The train
takes three hours to go from Howrah
to Amta or from Howrah to Shiakala.
In this modern age, when people are
travelling thousands of miles per hour,
here iy a Railway line where tralns
run only 10 miles per hour. It is sheer
wastage of the time and energy of the
people of that locality, They have got
no alternative conveyance which they
can use. Only this Martin Railway is
there. Several times, the people of
that locality have approached the Rail-
way Ministry to nationalise this. One
or two committees also have been set
up, and they have given a report. But,
no action has yet been taken. The
Railway authoritieg are only interested
in making huge profits. In spite of
their huge profits, they increase the
fares. This time, due to the introduc-
tion of the metric system, they have
increased the fares in guch a way that
nearly it is double that in the Indian
Railways. I may give one or two
examples. From Howrah to Shalap, a
distance of 10 kilometres, the Martin
Railway monthly fare has been in-
creased to Rs. 5:60. For the same dis-
tance, from Howrah to Uttarpara, 10
kilometres, the monthly fare is only
Rs. 3.61. For a distance of 14 kilo-
metres, from Howrah to Ramakrishna-
mati, the Martin Railway fare is
Rs. 7.70. For the same distance, from
Howrah to Konnagar, in the Indian
Railway, the monthly rate is only
Rs. 5.12. I can give many examples.
I do not want to take the time of the
House. In this way, the company is
making enormous profits. This year,
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—here is the balance sheet—they have
declared a 6 per cent dividend. Even
though they have increased the fares,
the hon. Deputy Minister Shri Shah-
nawaz Khan has stated that this Rail-
way is running at a loss and that is
why they have increased the fare. In
reply to my question, in the last ses-
sion, he has replied in this way. That
is why I have brought all these mate-
rials to show that the company is not
running at a loss. They are running
at a profit. They have declared a 6
per cent dividend this year. I would
request the hon. Minister too look into
this matter. Howrah is the biggest
small-scale industrial centre not only
in India, but in Asia. It ig the biggest
engineering industrial centre in In®ia.
Every day, factories are coming up. In
Howrah town, there is no place at all.
They have to go outside Howrah town.
How will they go and how will they
run the factories when there 1s A con-
veyance? Only the Martin Railway
is there. How will the employers go
and build factories? If this is nationa-
lised and modernised with electrifica-
tion and dieselation, I can say that
expansion could be done very properly
and very quickly. New factories can
come up, and the congestion in Howrah
and Calcutta town can be greatly re-
duced. If the train covers these 30
miles in half an hour or 45 minutes,
people will not live in town, they will
go to the countryside. Thus, Howrah
and Hooghli districss can be developed
properly. It will bring a large amount
to the exchequer, and be beneficial to
the people and the country it this rail-
way line is nationalised.

The people are very much doubtful
of the stand taken up by the Govern-
ment not to nationalise this railway
line. I shall quote one letter. The
people damanded the opening up of
the road which had been constructed
as a national highway about six years
ago. They approached the Govern-
ment of West Bengal that buses should
be allowed to ply on it, so that their
suffering could be reduced, but the
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West Bengal Government in their
letter No. 453-WT|TIB-224|58, of 3l1st
January, 1959 hag said:

“As regards the question of
plying buses and heavy vehicles on
Howrah-Bomjur-Amta road, I am
to say that in order to avoid un-
healthy competition between road
transport services and Railways,
Government decided not to issue
stage carriage permits on routes
running parallel to Railways
without prior consultation with the
Railway Authorities concerned, A
restriction prohibiting the plying
of heavy goods vehicles on
Howrah-Domjur Road beyond
Baltikari has also been imposed
for safeguarding the interest’ of
the Railway Authorities concern-
ed.”

This railway ig controlled by one of
the biggest industrialists of the coun-
try, Sir Biren Mukerjee, and that is
why the Government is very much
afraid of touching it. He is a very
rich man, and his interests will be
affected of this Railway linc is nationa-
lised. That is why Government is not
touching it, and allowing this railway
to exploit the people and the workers.
They are damaging the interests of
the country. That is why I urge upon
the Government of look into this
matter and take necessary action, and
natignalise this railway line and
modernise it.

There are two or three other small
things. The Shalimar Marine Work-
shops which had been functioning very
well for the last 80 to 90 years, has
been suddenly closed down by the
Railway Board, and the workers have
been transferred to Kharagpur. This
workshop had been maintained for re-
pairing wagon carrying steamers ply-
ing between Shalimar and Garden
Reach, but this steamer service was
stopped some years ago after the con-
struction of the Wellingdon Bridge.
This factory was producing axle boxes
and many other parts, but suddenly
the Railway Board has closed it down.
They are placing orders with various
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private factories for production of exle
boxes etc. which can also be produced
in this factory by the highly skilled
workmen of thig factory. I cannot
understand the meaning of closing
down this factory. I request the Gov-
ernment to look into this matter, so
that this factory is reopened and re-
modelled, so that it can produce the
required materials for the Railways,

(I wish to pay a compliment to the

Railway Minister. So, you may please
allow me one minute.)

i Mr, Deputy-Speaker: I have no spe-
cial preference for compliments, )

Shri Muhammed Elias: Only' one
minute, Sir,

He has mentioned in his speech that
nearly 26 co-operatives have been
organised on the Indian railways. Tt
is a very good thing. This must B®
encouraged. The number of co-opera~
tives should be increased, so that the
contractors cannot get any opportu-
nity. The system of recruiting contrac-
tors is the root of corruption. Every
time many same contractors get order
in spite of a higher quotation than
other new contractors who want to
enter in the fleld. If co-operatives are
arganised, and all these works are
given to them, the workers will also
be benefited, the railways will be bene-
fited, and corruption will be abolished.
It will be a very good thing for the
Government and railways to encourage
and develop co-operatives, as there aTe
done in Sweden and other Scandina-
vian countries, of which I have per-
sonal knowledge. Huge big factories
are being run there on co-operative
lines by workers. That can be done
here also,

Wagon-breaking is also a very im-
portant thing, but I have no time to
speak about it,

Mr. Deputy-Speaker: It was im-
portant, and therefore it wag left to
the end?

Shri P. R, Patel.
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Shri P, R. Patel (Mehsana): On
the floor of the House we have heard
many suggestions for new railway
lines from all regions, from all States,
and I would like to add one more to
them. All the sugges:ions were made
without suggesting how to get the
funds, but I am making a suggestion
with the way to find the finance.

Shri Surendranath Dwivedy (Ken-
drapara): Alternative Railway Bud-
get?

Mr, Deputy-Speaker; I thought he
was offering.

Shri P. R. Patel: Yes, Sir. I am
offering,

It has been decided to link Udaipur
with Himmatnagar. It is good de-
cision. I may tell you that very re-
cently rowdism was indulged in when
one of our hon., Ministers was there.
I think rowdism should not be allow-
ed to pay any dividend to anybody.
The decision that has been taken, I
hope, will be implemented without
delay.

I am suggesting that Himmatnagar
be joined with Vijapur, a tract of only
12 miles. Naturally, there is the ques-
tion; where is the finance? 1 would
request the hon. Railway Minister to
refer to Audit Report, Railways, of
1959. 1 am reading a few lines from
that:

“Meanwhile it came to light
that the ex-Baroda State Govern-
ment had made over at the time
of merger a sum of Rs. 112.7 lakhs
in the form of a reserve fund to
be utilised inter alia for capital
improvements, extensions and
developments exclusively of the
Baroda Railway system.”

Vijepur is on the ex-baroda railway
system, For the extension of the line
from Vijapur to Himmatnagar, that
amount can be used. The amount
was placed in the hands of the Cen-
tral Government on 1st May, 1949, and
1 think during these twelve years the
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inte.esy accrued on it would be at
least half the or‘ginal sum. So, an
amount of about Rs. 160 lakhs is with
the railway administration, I hope
this amount will be used in the ex-
Baroda territory for the extension of
the ex-Baroda railway as per the
terms of the fund.

Bhildi is on the Kandla-Deesa sec-
tion. It is a junction joining Rajas-
than with Gujarat. Bhildi can be
linked with either Patan, Harij or
Becharaji, which would be a tract of
only about 30 miles. This way we
can join Udaipur with Gujarat, and
the passengers travelling on this line
can straightaway go to Rajasthan,
Marwar Junction and Bikaner too. My
submission is that thereby we will be
able to ease overcrowding between
Ahmedabad and Ajmer.

The overcrowding is so much and it
would be very difficult for me to give
a description of the overcrowding bet-
ween Ahmedabad and Ajmer. I think
the Railway Administration will agree
with me that there is need to run an
extra train on this route. But even
though this demand has been made, it
has not been conceded so far, and the
reason given is that we cannot run
more passenger and goods trains than
they are running at present. If Him-
matnagar is not connected with Vija-
pur, and directly to Bhildi—because
there is already a railway track bet-
ween Vijapur, Bechraji and Harij
then the overcrowding would be
much more, and it would be beyond
the capacity of the railways to carry
the pa:sengers.

I know that about flve years back,
when Shri. Tulsidas Kilachand repre-
sented my district, the hon. Railway
Minister gave an assurance that there
will be a double line between Ahme-
dabad and Mehsana. [ think they are
true to their promise. A double line
is already constructed between Ahme-
dabad and Kalol, but from Kalol to
Mehsana, no progress has been there.
This line was to be completed during
the Second Five Year Plan. I would
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request the hon. Minister to look into
this matter. Without a double line,
the present overcrowding could not be
eased and more trains could not be
run. So, it would be in the interests
of the Railway Administration to
complete the double line. The over-
crowding is so much that the passen-
gers have not only to stand but they
become packed as if in the ‘Black
‘Hole of Calcutta™—of course, that is
.an imaginary thing, as the present
history tells us; the fact is that the
passengers are actually packed.v _Many
times, I travel in third class, even to-
day, and I see the conditions of the
third class passengers myelf.

If we look to the figures, the earn-
ings that we get from the third class
passengers are much more than what
we get from the first, second and air-
conditioned class passengers. The total
income in  1957-58 from passenger
fare; was Rs. 1,20,05 lakhs. Out of
these, the third class passengers gave
us Rs. 1,06,64 lakhs, Now, let us see
the figures for 1959-60. The total that
we earned from passenger fares was
Rs. 1,26,50 lakhs. Out of these, the
third class passengers paid us Rs.
1,12,77 lakhs. So, my submission is
that most of the income that we get is
from the third class passengers, and
yet we look to the amenities of the
first class passengers and air-condi-
‘tioned class passengers. I think we
‘must look to the amenities of the pas-
sengers who pay us more.

There are certain other things also
‘that I would like to urge. On my side,
even at my place, Kadi, on the Bech-
raji-Kalol line people have been re-
questing the Railway Administration
to give them a platform shed.

So many passengers come and 8o
many go. Also on fair days, people
go to Bachhraji. But this small re-
quest is not heeded. My submission
is that the railway authorities should
look into such matters and provide
platform sheds at small stations and
not look only after Delhi, Bambay and
Ahmedabad.
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It has been said on the floor of the
House that the employees are victim=-
ised and trade unions are not reco-
gnised. I am not in favour of victi-
misation or any such thing. But what
does our experience tell us? If the
last general strike had succeeded,
what would have been the condition
of our country? Those political
workers who instigated the strike
thought that they would capture the
Government by paralysing the Gov-
ernment and the whole country. They
could not succeed. Now thesc are the
persons who are complaining of victi-
misation.

An Hon Member: He is a new
convert, . .---"' .o,

Bhri P. R: Patel: However, 1 would
plead with the Railwoy Administra-
tion that after all, we should be very
liberal. I know of two cases in the
Mehsana section. I think liberal
treatment requires to be given. At the
same time, I wish that the Govern-
ment should be rather alert and
awakened to see that there is no
strike in future and no organisation.
whether it may be a trade union or
any other union, is recognised which
talks of strike or encourages strike.
We do not want any unions which
would come in the way of the deve-
lopment of the country and peace and
order in the country.

16.37 hrs,
[Mr. Sreaker in the Chair]

I know of the achievements of the
railways, but before I ypeak on them,
I would admit one thing. When we
got independence, the railways—the
track, locomotives and all those things
—were in such a condition that we
were in a very unenviable position.
Tracks were worn out or removed and
sent to Mesapotamia, wagons and
coaches were sent abroad and engines
were taken away. We were very poor
in these matters. But during the last
ten years, we shall have to admit that
we have made progress. We are
manufacturing engines, coaches,
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[Shri P. R. Patel]

wagons and so many other equip-
ments. We are just on the verge of
self-sufficiency. This is not a small
thing. If we do not give credit to
the Railway Administration for this,
I think we will be failing in our duty.
1 congratulate the Railway Adminis-
tration on these achievements. I have
been 10 Madras and have seen the In-
tegral Coach Factory. I must admit
that it is doing very well. At the
same time, I will fail in my duty if
I do not bring certain things to the
notice of the Administration,

The investment that we have made
on the railways is very huge. And, in
these last 10 years we have been
adding more to our investments, It
has gone up to Rs. 173,912 lakhs. Do
we get sufficient income, looking to
the investment? My submission is that
we do not get the income that we
should get, whatever be the reasons.
Thi; is our monopoly concern, No
doubt it is a concern which does ser-
vice to the people. But that does not
mean that it should cease to be a
commercial concern, We should try to
earn more from this. The reason why
we do not earn is that the expense
ratio is very high.

If you go to any station, to any
department, you will find that there
is huge expenditure, more persons
than required for the job. The Railway
Administration should leok into this
and make the concern earning.

When there are demands for more
tracks, it may be said that in our
country we have got the longest route
milecage. It comes to 34,487 miles. But
looking to the area of our country,
the number of sq. miles, which is
12,59,797, according to my calculations,
it comes to 2'T miles per 100 sq. miles.

Shri S, M, Banerjee (Kanpur): In
terms of kilometres?

Shri P. R. Patel: So, that is not
much. We should have more lines.
Every attempt should be made to
extend our rallway lines and to give
more service to the people; at the
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same time, it should be efficient ser-
vice,
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Shri Manay (Bombay City Central—
HReserved—Sch, Castes): I propose to
sdeal with the grievances of labour in
:general and the Scheduled Caste and
Buddhist employees of the railways in
parlicular, but before doing so, I wish
to draw the aitention of the Railway
Minister to certain probiems of Maha-
rashtra State and about a new line
i Mysore State. Regarding Maha-
‘rashira, the demand for this Konkan
railway, which useq to be known as
the Diva-Dasgaon railway, was put
up many, many years ago, and all the
Yredecessors 0L the present Railway
Minister had promised that tha rail-
way would be laid up to Dasgaon. Not
only that in the sccond Five Year
Plan it was promised; that before the
second Five Year Plan period was
over, the Konkan area will get the
Diva-Dasgaon railway.

At page 10 of the Railway Minis-
?er's budget speech, the Railway Min-
ister hag been pleased to refer to this
Konkan railway in these words:

“Final locations of Diva-Panval,
Uran......are in progress”

I fail to understand how, instead of
Dasgaon, this Uran has come in. To
glve you an idea about it, I may men-
tion this point that there is a vast dis-
tance between Dasgaon and Uran that
even if the railway is extended up to
Uran, it will not solve the problems
of the Konkan people. This railway
has found its place in the Plan after
deliberations, after representations,
after the Government of India in
general and the Railway Ministry in
particular having becen convinced of
the need of Konkan people to have
this railway. After doing so much, 1
am greatly surprised to find that the
promise has not been kept. The pro-
mise was that the railway line should
be up to Dasgaon, but now the hon.
Railway Minister, in his speech, has
mentioned that the final locations of
Diva-Panvel-Uran are in progress:
that is, the line is up to Uran only.
Some of the words which the Rallway
Minister has used in relation to this
line have been mentioned in the Third
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Plan. I only hope that this railway
up to Dasgaon will be an accomplish-
ed fact at least before the end of the
third Plan. This is the expectation
and the feeling of the people of Kon-
kan.

Now, I come to the second aspect,
namely, the new lines in Mysore
State.

Mr. Speaker: __I; it not possible to
have a railway line all along the west
coast, from Bombay to Cape Comorin?

Shri Jagjivan Ram: Nothing is im-
possible provided the resources are
available, -

Mr. Speaker: 1f there is 4 huge
mountain and so if it is abndrmally
costly, it may be impossible.

Shri Jagjivan Rami! It is a very
difficult area, but our engineers are
in a position to do that, provided we
have the necessary resourcesd,

Shri B, K. Galkwad (Nasik): It id a
neglected area; in that whole part,
you will find that there are no rail-
ways.

Shri Manay: I appreciate the point
of the hon, Railway Minister that the
place is a mountainous one and may-
be from the financial point of view, it
may cost more. But at the same time,
one point to be appreciated is that this
demand has been there since the last
thirty years and the hon. Railway
Minister and his predecessors had
agreed that they would give the rail-
way line up to Dasgaon. Not only
that; engineering survey and all sorts
of surveys were made and if I may
say s0, even soine provision was made
to have the railway line up to Das-
gaon. But I do not know what hap-
pened in between, because Dasgaon is
dropped and it is stated here that it
would be only up to Uran. That was
the point I was making out.

Another demand is for a railway
line in Belgaum district from Nipani
to Raibaug. The distance i3 only 30
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miles and another point is that it is a
plain land. The people of Nipani
want this railway line for many justi-
fiable reasons. Firstly, this taluk has
a popuation of 8 lakhs of people.
Throughout India, nowhere you will
find a taluk where 3 lakhs of people
are residing. Besides, this is a com-
mercial place and a very important
business centre in Belgaum district.
Tobacco is the product which we ex-
port and we get foreign exchange also.
This is a place where there is tobacco
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and it should get a railway line to
help the mercantile community to send
more tobacco from this place con-
veniently by rail.
Mr. Speaker: The hon. Member
might continue on the next day.

17 hrs.

The Lok Sabha then adjourned till
Eleven of the Clock on Saturday,
March 4, 1961/Phalguna 13, 1882
(Saka).





